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ALPHABETICAL LIST OF MEMBERS OF SIXTEENTH LOK SABHA 

 

Abdullah, Dr. Farooq (Srinagar) 

Adhikari, Shri  Deepak (Dev) (Ghatal)  

Adhikari, Shri Dibyendu (Tamluk) 

Adhikari, Shri Sisir Kumar (Kanthi)     

Adsul, Shri Anandrao  (Amravati)     

Advani, Shri L.K. (Gandhinagar)     

Agrawal, Shri Rajendra  (Meerut)     

Ahir, Shri Hansraj Gangaram (Chandrapur)     

Ahlawat, Shrimati Santosh (Jhunjhunu)     

Ahluwalia, Shri S.S. (Darjeeling)     

Ajmal, Shri Badruddin (Dhubri)     

Ajmal, Shri Sirajuddin (Barpeta)       

Ali, Shri Idris (Basirhat)     

Amarappa , Shri Karadi Sanganna  (Koppal)    

Ananthkumar, Shri (Bangalore South)     

Angadi, Shri Suresh C. (Belagavi)     

Antony, Shri Anto  (Pathanamthitta)     

Anwar, Shri Tariq  (Katihar)     

Arunmozhithevan, Shri A. (Cuddalore)     

Aujla, Shri Gurjeet Singh  (Amritsar) 

Azad, Shri Kirti  (Darbhanga)      

Babu, Dr. Ravindra (Amalapuram)     

Badal, Shrimati Harsimrat Kaur (Bhatinda)      

Baheria, Shri Subhash Chandra (Bhilwara)     

Baig, Shri Muzaffar Hussain (Baramulla)    
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Bais, Shri Ramesh (Raipur)     

Baite, Shri Thangso (Outer Manipur)   

Baker, Shri George (Nominated)   

Bakshi, Shri Subrata (Kolkata Dakshin)    

Bala, Shrimati Anju  (Misrikh)     

Balyan, Dr. Sanjeev  (Muzaffarnagar)     

Bandyopadhyay, Shri Sudip (Kolkata Uttar)     

Banerjee, Shri Abhishek (Diamond Harbour)    

Banerjee, Shri Kalyan (Sreerampur)     

Banerjee, Shri Prasun (Howrah)     

Bansode, Adv. Sharadkumar Maruti (Solapur)    

Barman, Shri Bijoy Chandra (Jalpaiguri)     

Barne, Shri Shrirang Appa (Maval)  

Baruah, Shri Pradan (Lakhimpur)     

Basheer, Shri E. T. Mohammad (Ponnani)     

Bhabhor, Shri Jasvantsinh Sumanbhai (Dahod)   

Bhagat, Shri Bodh Singh (Balaghat)     

Bhagat, Shri Sudarshan (Lohardaga)     

Bhamre, Dr. Subhash Ramrao (Dhule)     

Bharathi Mohan, Shri R.K.  (Mayiladuthurai)      

Bharti, Sushri Uma (Jhansi)     

Bhatt, Shrimati Ranjanben (Vadodara)    

Bhole, Shri Devendra Singh  (Akbarpur)     

Bhonsale, Shri Chh. Udayanraje (Satara)  

Bhuria, Shri Kanti Lal (Ratlam)    

Bidhuri, Shri Ramesh (South Delhi)     

Biju, Dr. P. K. (Alathur)     
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Birla, Shri Om (Kota)     

Biswas, Shri Radheshyam (Karimganj)     

Bohra, Shri Ramcharan (Jaipur City)     

Bose, Prof. Sugata (Jadavpur)     

Brahmpura, Shri Ranjit Singh  (Khadoor Sahib)   

Chakravarty, Shrimati Bijoya (Guwahati)     

Chand, Shri Nihal (Ganganagar)     

Chandel, Kunwar Pushpendra Singh (Hamirpur)   

Chandrakasi, Shri M.  (Chidambaram)     

Chandrappa, Shri B. N.  (Chitradurga)     

Chandumajra, Shri Prem Singh (Anandpur Sahib)   

Chaudhary, Shri C. R.  (Nagaur)     

Chaudhary, Shri Haribhai (Banaskantha)     

Chaudhary, Shri P.P. (Pali)     

Chaudhary, Shri Pankaj (Maharajganj)     

Chaudhary, Shri Ram Tahal  (Ranchi)     

Chaudhary, Shri Santokh Singh  (Jalandhar)     

Chaudhury, Shri Jitendra (Tripura East)     

Chauhan, Shri Devusinh (Kheda)     

Chauhan, Shri P. P. (Panchmahal)     

Chautala, Shri Dushyant (Hisar)     

Chavan, Shri Ashok Shankarrao (Nanded)     

Chavan, Shri Harishchandra (Dindori)     

Chavda, Shri Vinod Lakhmashi (Kachchh)     

Chhewang, Shri Thupstan (Ladakh)     

Chhotelal, Shri  (Robertsganj)     

Chinnaiyan, Shri S. Selvakumara  (Erode)     
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Choubey, Shri Ashwini Kumar (Buxar)     

Choudhary, Col. Sonaram (Barmer)     

Choudhary, Shri Babulal (Fatehpur Sikri)     

Choudhary, Shri Birendra Kumar (Jhanjharpur)   

Chouhan, Shri Nandkumar Singh (Khandwa)    

Chowdhury, Shri A. H. Khan  (Maldaha Dakshin)   

Chowdhury, Shri Adhir Ranjan  (Baharampur)    

Chudasama, Shri Rajeshbhai (Junagadh)     

Danve, Shri Raosaheb Patil (Jalna)     

Dastidar, Dr. Kakoli Ghosh  (Barasat)     

Datta, Shri Sankar Prasad (Tripura West)     

Dattatreya, Shri Bandaru (Secunderabad)     

De(Nag), Dr. Ratna   (Hooghly)     

Deka, Shri Ramen (Mangaldai)     

Deo, Shri Arka Keshari (Kalahandi)     

Deo, Shri Kalikesh N. Singh (Bolangir)      

Dev, Kumari Sushmita (Silchar)     

Devegowda, Shri H.D.  (Hassan)     

Devi, Shrimati Rama (Sheohar)     

Devi, Shrimati Veena (Munger)    

Dharambir, Shri  (Bhiwani-Mahendragarh)     

Dhotre, Shri Sanjay  (Akola)     

Dhruvanarayana, Shri R. (Chamarajanagar)     

Dhurve, Shrimati Jyoti (Betul)     

Dohre, Shri Ashok Kumar (Etawah)     

Diwakar, Shri Rajesh Kumar (Hathras)     

Dubey, Shri Nishikant (Godda)     
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Dubey, Shri Satish Chandra  (Valmiki Nagar)    

Dwivedi, Shri Harishchandra alias Harish (Basti)  

Elumalai, Shri V.  (Arani)     

Engti, Shri Biren Singh (Autonomous District)    

Ering, Shri Ninong (Arunachal East)     

Faizal, Mohammed  (Lakshadweep)     

Fatepara, Shri Devjibhai G. (Surendranagar)    

Gaddigoudar, Shri P.C. (Bagalkot)     

Gadkari, Shri Nitin (Nagpur)     

Gaikwad, Dr. Sunil Baliram  (Latur)     

Gaikwad, Prof. Ravindra Vishwanath  (Osmanabad)   

Galla, Shri Jayadev (Guntur)     

Gandhi, Shri Dharam Vira (Patiala)     

Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)   

Gandhi, Shri Feroze Varun (Sultanpur)     

Gandhi, Shri Rahul (Amethi)     

Gandhi, Shrimati Maneka Sanjay (Pilibhit)     

Gandhi, Shrimati Sonia (Raibareilly)     

Gangwar, Shri Santosh Kumar (Bareilly)     

Gautam, Shri Satish Kumar (Aligarh)     

Gavit, Dr. Heena Vijaykumar  (Nandurbar)     

Gawali(Patil), Shrimati Bhavana (Yavatmal-Washim)   

Geete, Shri Anant Gangaram (Raigad)     

Geetha, Shrimati Kothapalli (Araku)     

George, Adv. Joice (Idukki)     

Ghosh, Shrimati Arpita  (Balurghat)     

Ghubaya, Shri Sher Singh (Ferozepur)     
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Giluwa, Shri Laxman (Singhbhum)    

Girri, Shri Maheish (East Delhi)     

Godse, Shri Hemant Tukaram (Nashik)     

Gogoi, Shri Gaurav (Kaliabor)     

Gohain, Shri Rajen (Nowgong)     

Gopal, Dr. K.  (Nagapattinam)     

Gopalakrishnan, Shri C. (Nilgiris)     

Gopalakrishnan, Shri R. (Madurai)      

Goud, Dr. Boora Narsaiah (Bhongir)     

Gowda, Shri D.V. Sadananda  (Bangalore North)    

Gowda, Shri S.P. Muddahanume (Tumkur)     

Gupta, Shri Shyama Charan (Allahabad)     

Gupta, Shri Sudheer (Mandsaur)     

Gurjar, Shri Krishanpal (Faridabad)     

Hansdah, Shri Ramchandra (Mayurbhanj)      

Hansdak, Shri Vijay Kumar (Rajmahal)     

Haque, Shri Mohd. Asrarul (Kishanganj)     

Hari, Shri G.  (Arakkonam)     

Haribabu, Dr. Kambhampati  (Visakhapatnam)   

Hay, Prof. Richard (Nominated)  

Hazra, Dr. Anupam (Bolpur)     

Hegde, Shri Anantkumar (Uttara Kannada)     

Hemamalini, Shrimati (Mathura)     

Hikaka, Shri Jhina (Koraput)     

Hooda, Shri Deepender Singh (Rohtak)     

Hukkeri, Shri Prakash B. (Chikkodi)  

Innocent, Shri (Chalakkudy)     
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Jadhav, Shri Prataprao (Buldhana)     

Jadhav, Shri Sanjay Haribhau (Parbhani)     

Jaiswal, Dr. Sanjay (Paschim Champaran) 

Jakhar, Shri Sunil Kumar (Gurdaspur)     

Jardosh, Shrimati Darshana Vikram  (Surat)     

Jatua, Shri Choudhury Mohan (Mathurapur)     

Jaunapuria, Shri Sukhbir Singh (Tonk-Sawai Madhopur)  

Jayadevan, Shri C. N.  (Thrissur)     

Jayavardhan, Dr. J. (Chennai South)     

Jena, Shri Rabindra Kumar (Balasore)  

Jigajinagi, Shri Ramesh  (Bijapur)     

Joshi, Dr. Murli Manohar (Kanpur)     

Joshi, Shri Chandra Prakash (Chittorgarh)     

Joshi, Shri Pralhad (Dharwad)     

Jyoti, Sadhvi Niranjan (Fatehpur)     

Kachhadia, Shri Naranbhai (Amreli)    

Kaiser, Choudhary Mehboob Ali (Khagaria)     

Kalvakuntla, Shrimati Kavitha (Nizamabad)     

Kamaraj, Dr. K.  (Kallakurichi)     

Karandlaje, Kumari Shobha (Udupi Chikmagalur)   

Karunakaran, Shri P. (Kasargod)     

Kashyap, Shri Dinesh (Bastar)     

Kashyap, Shri Virender (Shimla)      

Kaswan, Shri Rahul (Churu)     

Kataria, Shri Rattan Lal (Ambala)     

Kateel, Shri Nalin Kumar (Dakshina Kannada)    
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Katheria, Dr. Ramshankar (Agra)     

Kaushik, Shri Ramesh Chander (Sonepat)     

Khadse, Shrimati Rakshatai  (Raver)       

Khaire, Shri Chandrakant (Aurangabad)      

Khalsa, Shri Harinder Singh (Fatehgarh Sahib)     

Khan, Shri Md. Badaruddoza (Murshidabad)    

Khan, Shri Saumitra (Bishanpur)     

Khanduri AVSM (Retd.), Maj. Gen. B.C.  (Garhwal)   

Kharge, Shri Mallikarjun  (Gulbarga)     

Kher, Shrimati Kirron (Chandigarh)      

Khuba, Shri Bhagwanth (Bidar)     

Kinjarapu, Shri Ram Mohan Naidu (Srikakulam)   

Kishore, Shri Jugal (Jammu)     

Kishore, Shri Kaushal (Mohanlalganj)     

Kirtikar, Shri Gajanan  (Mumbai North West)    

Koli, Shri Bahadur Singh (Bharatpur)     

Koshyari, Shri Bhagat Singh (Nainital-U.S.N.)    

Kristappa, Shri N. (Hindupur)      

Kulaste, Shri Faggan Singh (Mandla)     

Kumar, Dr. Arun (Jahanabad)    

Kumar, Dr. Virendra (Tikamgarh)    

Kumar, Kunwar Sarvesh  (Moradabad)     

Kumar, Shri Ashwini (Karnal)     

Kumar, Shri B. Vinod (Karimnagar)    

Kumar, Shri Dharmendra (Aonla)     

Kumar, Shri K. Ashok (Krishnagiri)    

Kumar, Shri Kaushalendra  (Nalanda)    
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Kumar, Shri P.  (Tiruchirappalli)    

Kumar, Shri Santosh (Purnea)    

Kumar, Shri Shailesh  (Bhagalpur)    

Kumar, Shri Shanta (Kangra)    

Kundariya, Shri Mohanbhai Kalyanjibhai (Rajkot)   

Kunhalikutty, Shri P.K. (Malappuram) 

Kushawaha, Shri Ravinder (Salempur)     

Kushwaha, Shri Upendra  (Karakat)    

Laguri, Shrimati Sakuntala  (Keonjhar)     

Lakhanpal, Shri Raghav  (Saharanpur)     

Lekhi, Shrimati Meenakashi (New Delhi)    

Lokhande, Shri Sadashiv  (Shirdi)     

Maadam, Shrimati Poonamben (Jamnagar)    

Mahadik, Shri Dhananjay  (Kolhapur)     

Mahajan, Shrimati Poonam (North Central Mumbai)  

Mahajan, Shrimati Sumitra (Indore)    

Maharaj, Dr. Swami Sakshiji (Unnao)     

Mahato, Dr. Banshilal (Korba)     

Mahato, Dr. Mriganka  (Purulia)     

Mahato, Shri  Bidyut Baran (Jamshedpur)     

Mahtab, Shri  Bhartruhari  (Cuttack)     

Mahendran, Shri C. (Pollachi)    

Majhi, Shri Balbhadra  (Nabarangpur)     

Malviya, Prof. Chintamani (Ujjain)    

Mandal, Dr. Tapas  (Ranaghat)    

Mani, Shri Jose K. (Kottayam)     

Manjhi, Shri Hari (Gaya)     
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Mann, Shri Bhagwant  (Sangrur)     

Marabi, Shri Kamal Bhan Singh (Sarguja)      

Maragatham, Shrimati K. (Kancheepuram)    

Marutharajaa, Shri R. P.  (Perambalur)     

Meena, Shri Arjun Lal  (Udaipur)     

Meena, Shri Harish  (Dausa)     

Meghwal, Shri Arjun Ram (Bikaner)     

Meinya, Dr. Thokchom (Inner Manipur)     

Mishra, Shri Anoop (Morena)     

Mishra, Shri Bhairon Prasad (Banda)     

Mishra, Shri Daddan (Shrawasti)     

Mishra, Shri Janardan (Rewa)     

Mishra, Shri Kalraj (Deoria)     

Misra, Shri Pinaki (Puri)    

Modi, Shri Narendra  (Varanasi)     

Mohan, Shri M. Murli (Rajahmundry)     

Mohan, Shri P.C. (Bangalore Central)     

Mohapatra, Dr. Sidhant (Berhampur)     

Moily, Shri M. Veerappa (Chikkaballapur)     

Mondal, Shri Sunil Kumar (Bardhman Purba)   

Mondal, Shrimati Pratima (Jayanagar)     

Mukherjee, Shri Abhijit (Jangipur)     

Munda, Shri Karia (Khunti)     

Munde, Dr. Pritam Gopinath (Beed)    

Muniyappa, Shri K.H. (Kolar)     

Nagar, Shri Rodmal  (Rajgarh)     

Nagarajan, Shri P.  (Coimbatore)     
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Nagesh, Shri Godam  (Adilabad)     

Naik, Prof. A.S.R.  (Mahabubabad)     

Naik, Shri B.V. (Raichur)     

Naik, Shri Shripad Yesso (North Goa)      

Narasimham, Shri Thota (Kakinada)     

Nath, Shri Kamal (Chhindwara)     

Natterjee, Shri J.J.T. (Thoothukudi)     

Nete, Shri Ashok Mahadeorao (Gadchiroli-chimur)   

Ninama, Shri Manshankar (Banswara)     

Nishad, Shri Ajay (Muzaffarpur)     

Nishad, Shri Ram Charitra (Machhlishahar)     

Nishank, Dr. Ramesh Pokhriyal (Haridwar)     

Noor, Shrimati Mausam (Maldaha)  

Oram, Shri Jual (Sundargarh)  

Owaisi, Shri Asaduddin (Hyderabad)     

Paatle, Shrimati Kamla (Janjgir-Champa)     

Pal, Shri Jagdambika (Domariyaganj)     

Pala, Shri Vincent H. (Shillong)      

Panda, Shri Baijayant Jay  (Kendrapara)     

Pandey, Dr. Mahendra Nath  (Chandauli)     

Pandey, Shri Hari Om (Ambedkar Nagar)     

Pandey, Shri Rajesh  (Kushinagar)     

Pandey, Shri Ravindra Kumar (Giridih)     

Panneerselvam, Shri V. (Salem)     

Parasuraman, Shri K. (Thanjavur)     

Parthipan, Shri R. (Theni)  

Pasunoori, Shri Dayakar (Warangal)    
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Paswan, Shri Chhedi (Sasaram)     

Paswan, Shri Chirag  (Jamui)     

Paswan, Shri Kamlesh (Basgaon)     

Paswan, Shri Ram Chandra  (Samastipur)     

Paswan, Shri Ramvilas  (Hajipur)     

Patasani, Shri Prasanna Kumar (Bhubaneswar)   

Patel, Dr. K. C.  (Valsad)    

Patel, Shri Devji M.  (Jalore)     

Patel, Shri Dilip (Anand)    

Patel, Shri Lalubhai Babubhai (Daman & Diu)       

Patel, Shri Natubhai Gomanbhai (Dadra & Nagar Haveli)     

Patel, Shri Prahlad Singh (Damoh)     

Patel, Shri Subhash (Khargone)     

Patel, Shrimati Anupriya (Mirzapur)     

Patel, Shrimati Jayshreeben  (Mahesana)     

Pathak, Shrimati Riti  (Sidhi)     

Patil, Shri A.T. Nana (Jalgaon)      

Patil, Shri Bheemrao B. (Zaheerabad)     

Patil, Shri C. R. (Navsari)     

Patil, Shri Kapil Moreshwar (Bhiwandi)     

Patil, Shri Sanjay Kaka (Sangli)     

Paul, Shri Tapas  (Krishnanagar)     

Phule, Sadhvi Savitri Bai (Bahraich)     

Poddar, Shrimati Aparupa (Arambag)     

Prabakaran, Shri K. R. P. (Tirunelveli)     

Pradhan, Shri  Nagendra Kumar (Sambalpur)    

Prasad, Dr. Bhagirath (Bhind)     
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Pratap, Shri Krishan (Jaunpur)     

Premachandran, Shri N.K.  (Kollam)  

Raajhaa, Shri A. Anwhar (Ramanathapuram)      

Radadiya, Shri Vithalbhai Hansrajbhai (Porbandar)   

Radhakrishnan, Shri Pon (Kanyakumari)     

Radhakrishnan, Shri R. (Puducherry)      

Radhakrishnan, Shri T.  (Virudhunagar)      

Raghavan, Shri M.K.  (Kozhikode)     

Rai, Shri Nityanand (Ujiarpur)      

Rai, Shri Prem Das (Sikkim)     

Raj, Dr. Udit (North West Delhi)     

Raj, Shrimati Krishna (Shahjahanpur)     

Rajbhar, Shri Harinarayan (Ghosi)     

Rajendran, Shri S.  (Viluppuram)     

Rajesh, Shri M. B.  (Palakkad)      

Rajoria, Dr. Manoj (Karauli-Dholpur)     

Rajput, Shri Mukesh  (Farrukhabad)     

Raju, Shri Ashok Gajapathi  (Vizianagaram)     

Raju, Shri C.S. Putta (Mandya)      

Raju, Shri Gokaraju Ganga (Narsapuram)     

Ram, Shri Janak (Gopalganj)     

Ram, Shri Vishnu Dayal (Palamu)     

Ramachandran, Shri K. N. (Sriperumbudur)     

Ramachandran, Shri Mullappally (Vadakara)    

Ramadoss, Dr. Anbumani (Dharmapuri)     

Ranjan, Shri Rajesh (Madhepura)     

Ranjan, Shrimati Ranjeet (Supaul)     
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Rao, Shri Konakalla Narayana (Machhilipatnam)   

Rao, Shri M. Venkateswara  (Eluru)     

Rao (Avanthi), Shri Muthamsetti Srinivasa  (Anakapalli)  

Rao, Shri Rayapati Sambasiva (Narasaraopet)    

Rathod, Shri D.S. (Sabarkantha)     

Rathore (Retd.), Col. Rajyavardhan (Jaipur Rural)     

Rathore, Shri Hariom Singh (Rajsamand)     

Rathwa, Shri Ramsinh (Chhota Udaipur)     

Raut, Shri Vinayak Bhaurao (Ratnagiri-Sindhudurg)   

Raval, Shri Paresh (Ahmedabad-East)     

Rawat, Shrimati Priyanka Singh (Barabanki)    

Ray, Shri Bishnu Pada (Andaman and Nicobar Islands) 

Ray, Shri Partha Pratim (Coochbehar)        

Ray, Shri Ravindra Kumar (Kodarma)     

Reddy, Shri A.P. Jithender (Mahabubnagar)    

Reddy, Shri Ch. Malla (Malkajgiri)     

Reddy, Shri Gutha Sukender (Nalgonda)     

Reddy, Shri J.C. Divakar (Anantapur)     

Reddy, Shri Konda Vishweshwar (Chevella)     

Reddy, Shri Kotha Prabhakar (Medak)     

Reddy, Shri Mekapati Raja Mohan (Nellore)     

Reddy, Shri P. Srinivasa (Khammam)     

Reddy, Shri P.V. Midhun (Rajampet)     

Reddy, Shri S. P.Y.  (Nandyal)    

Reddy, Shri Y. S.  Avinash (Kadapa)     

Reddy, Shri Y. V.  Subba  (Ongole)     

Renuka, Shrimati Butta (Kurnool)     
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Rijiju, Shri Kiren (Arunachal West)      

Rio, Shri Neiphiu (Nagaland)     

Rori, Shri Charanjeet Singh  (Sirsa)      

Roy, Prof. Saugata (Dum Dum)     

Roy, Shrimati Sandhya (Medinipur)     

Roy, Shrimati Satabdi (Birbhum)     

Ruala, Shri C.L. (Mizoram)     

Rudy, Shri Rajiv Pratap  (Saran)     

Sahu, Shri Chandulal (Mahasamund)     

Sahu, Shri Lakhan Lal (Bilaspur)     

Sahu, Shri Tamradhwaj (Durg)      

Sai, Shri Vishnu Dev (Raigarh)     

Saini, Shri Rajkumar (Kurukshetra)     

Salim, Shri Mohammad  (Raiganj)     

Samal, Dr. Kulmani (Jagatsinghpur)     

Sampla, Shri Vijay (Hoshiarpur)     

Sampath, Dr. A. (Attingal)     

Sanghamita, Dr. Mamtaz  (Bardhman Durgapur)   

Sangma, Shri C.K. (Tura) 

Sanjar, Shri Alok (Bhopal)     

Saren, Dr. Uma  (Jhargram)     

Sarmah, Shri Ram Prasad (Tezpur)     

Sarnia, Shri Naba Kumar (Kokrajhar)     

Sarswati, Shri Sumedhanand (Sikar)      

Satav, Shri Rajeev (Hingoli)     

Sathyabama, Shrimati V. (Tiruppur)     

Satpathy, Shri Tathagata (Dhenkanal)     
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Sawaikar, Adv. Narendra Keshav (South Goa)    

Sawant, Shri Arvind (Mumbai South)      

Scindia, Shri Jyotiraditya M. (Guna)     

Senguttuvan, Shri B. (Vellore)     

Senthilnathan, Shri P. R. (Sivaganga)     

Sethi, Shri Arjun Charan (Bhadrak)     

Shah, Shrimati Mala Rajyalakshmi (Tehri Garhwal)   

Shanavas, Shri M.I. (Wayanad)     

Shankarrao, Shri Mohite Patil Vijaysinh (Madha)   
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NATIONAL ANTHEM 

 (The National Anthem was played.)  

 

 

PRESIDENT'S ADDRESS* 

HON. SPEAKER: The Secretary-General. 

SECREATRY-GENERAL: I beg to lay on the Table a copy of the President's Address to 

both the Houses of Parliament assembled together on the 29th January, 2018. 

 

 **माननीय सद�यगण,संसद के संयु�त स� म� आप सभी का �वागत है। हम सभी 

भारतीय� न ेहाल ह� म� प�गल,�बहु,लोहड़ी,मकर सं�ां�त और वसंत पंचमी के उ�सव मनाए ह�। 

गणतं� �दवस भी हमारा एक �मुख उ�सव है। इस वष� के गणतं� �दवस समारोह म�,दस 

आ�सयान देश� के रा��ा�य�� और शासन �मुख� क� उपि�थ�त ने, ‘वसुधैव कुटु�बकम’्क� 

हमार� द�घ��ि�ट म� एक �वशेष आयाम जोड़ा है। 

 

 2018 का वष� नए भारत के सपन े को साकार करन े के �लए बहुत मह�वपूण� है। मेरा 

�व�वास है �क यहां उपि�थत देश के कोने-कोने से आए सभी जन��त�न�ध,हमारे देश क� �वकास 

क� इस महान या�ा को और ग�त देन ेम� स��य भू�मका �नभाएंगे। 

 

                                                           
* Laid on the Table and also placed in Library, See No. LT-8675/16/18. 
** His Excellency Shri Ram Nath Kovind, President of India, delivered the Address in the Centre Hall in Hindi and 
English text of the Address was read by His Excellency Shri M. Venkaiah Naidu, Vice President of India. 
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 माननीय सद�यगण,हमारे सं�वधान �श�पी बाबा साहेब डॉ�टर भीम राव आंबेडकर कहा 

करते थ े�क सामािजक और आ�थ�क लोकतं� के �बना राजनी�तक लोकतं� �थायी नह�ं हो सकता। 

कमजोर वग� के �लए सम�प�त मेर� सरकार,सं�वधान म� �न�हत इसी मूलभावना पर चलत ेहुए देश 

म� सामािजक �याय तथा आ�थ�क लोकतं� को सश�त करन ेऔर आम नाग�रक के जीवन को 

आसान बनाने के �लए काय� कर रह� है। 

 शायद ह� �कसी न ेसोचा हो �क शौचालय �नमा�ण भी सामािजक �याय क� इस भावना को 

बढ़ाने म� सहायक होगा। शौचालय� के �नमा�ण से म�हलाओं क� ग�रमा ह� नह� ंबचती बि�क उ�ह� 

सामािजक �याय का एहसास भी होता है। सामािजक �याय का ये आंदोलन �दन ��त�दन और 

�यापक  होता जा रहा है। हम सबका दा�य�व है �क जब 2019 म� रा���पता महा�मा गांधी क� 

150 वी ंजयंती मनाई जाए,तब तक हम देश को पूर� तरह �व�छ बनाकर पू�य बापू के ��त अपनी 

स�ची ��धा �य�त कर�। 

 इस सदन म� मेरे जैसे बहुत से लोग ह� िज�ह�न ेवष� तक �वयं देखा है �क म�हलाओ ंको 

�कस तरह लकड़ी बीनकर चू�हे पर खाना बनाना पड़ता था। म�हलाओ ंऔर उनके ब�च� के पास 

धुएं भर� सांस लेन ेके �सवाय कोई और �वक�प नह�ं था। इस वजह से वे अनेक बीमा�रया ंऔर 

क�ट सहन करते थे। ऐसी गर�ब म�हलाओ ंको ‘�धानमं�ी उ��वला योजना’  न ेसु�वधा संप�न 

म�हलाओं से बराबर� करन ेका अवसर �दया है और सामािजक �याय के एक अनदेखे प� का 

समाधान  �कया  है। अब  तक  इस  योजना  के  तहत 3 करोड़ 30 लाख से �यादा गैस 

कने�शन  �दए  जा  चुके  ह�। 

 माननीय सद�यगण,मुि�लम म�हलाओ ंका स�मान कई दशक� तक राजनी�तक लाभ-

हा�न का बंधक रहा। अब देश को उ�ह� इस ि�थ�त से मुि�त �दलाने का अवसर �मला है। मेर� 
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सरकार ने तीन तलाक के संबंध म� एक �वधेयक संसद म� ��तुत �कया है। म� आशा करता हंू �क 

संसद शी� ह� इसे कानूनी �प देगी। तीन तलाक पर कानून बनन ेके बाद मुि�लम बहन-बे�टयां भी 

आ�मस�मान के साथ भयमु�त जीवन जी सक� गी। 

 बे�टय� के साथ भेदभाव ख�म करन े के �लए मेर� सरकार ने ‘बेट� बचाओ बेट� पढ़ाओ’ 

योजना शु� क� थी। इस  योजना  के  सकारा�मक प�रणाम को देखत े हुए अब  इसका  दायरा 

161 िजल� से बढ़ाकर  640 िजल� तक कर �दया गया है। मेर� सरकार ने Maternity Benefit Act 

म�  बदलाव  करके  एक   बड़ा कदम  उठाया है। म�हलाओं को 12 स�ताह  के  �थान  पर  वेतन 

स�हत, 26 स�ताह  क� छु�ट� देन ेका �ावधान �कया गया है। अब कामकाजी म�हलाओ ंको अपने 

नवजात �शशुओं के जीवन  के  सबसे नाजुक  शु�आती �दन�  म�, उनक�  देखभाल  के �लए 

अ�धक  समय �मला करेगा। 

 माननीय सद�यगण,गर�ब�  क� पीड़ा महसूस करन ेवाल� मेर� सरकार क� योजनाओं से 

देश म� आ�थ�क लोकतं� और भी सश�त हो रहा है। हम अब देश के ब��कंग �स�टम और गर�ब के 

बीच क� खाई को पूर� तरह ख�म करन ेक� ओर बढ़ रहे ह�।‘जनधन योजना’के तहत अब तक 

लगभग 31 करोड़ गर�ब� के ब�क खात ेखोले जा चुके ह�। इस योजना के शु� होन ेसे पहले,देश म� 

म�हलाओं के बचत खात� क� सं�या लगभग 28 ��तशत थी जो अब बढ़कर 40 ��तशत से भी 

अ�धक हो गई है। 

 मेर� सरकार न े  गर�ब� और  म�यम  वग�  के  �लए, �वशेषकर �वरोजगार को बढ़ावा देन े

के  �लए, �बना  ब�क  गारंट�  कज�  देन े  पर  जोर  �दया है। अब लोग अपना उ�यम चलाने के 

सपन ेको साकार करने के �लए आसानी से कज� ले पा रहे ह�।‘�धानमं�ी मु�ा योजना’के तहत अब 
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तक लगभग 10   करोड़ ऋण �वीकृत �कए गए ह� और 4 लाख करोड़ �पए से �यादा का कज� �दया 

गया है। 

 लगभग तीन करोड़ लोग ऐसे ह� िज�ह�न ेपहल� बार इस योजना का लाभ उठाया है और 

�वरोजगार शु� करन ेम� सफल हुए ह�। 

 आ�थ�क और सामािजक लोकतं� को मज़बूत करन ेके सरकार के ये �यास हमारे रा���य 

जीवन को भी नए �सरे से प�रभा�षत कर रहे ह�। ये को�शश� देश म� नए तरह के सामािजक संतुलन 

क� �थापना कर रह� ह� िजसम� हर गर�ब को आगे बढ़ने के �लए समान अवसर �मल रहा है। 

 

 माननीय सद�यगण,�कसान� क� मुि�कल� का समाधान करना और उनके जीवन �तर को 

ऊपर उठाना,मेर� सरकार क� उ�च �ाथ�मकता है। मेर� सरकार क� योजनाएं न केवल �कसान� क� 

�चतंा कम कर रह� ह� बि�क खेती पर होने वाले उनके खच� को भी घटा रह� ह�। सरकार क� नी�तय� 

और �कसान� क� कड़ी मेहनत का ह� प�रणाम है �क देश म� 275 �म�लयन टन से �यादा 

खा�या�न और लगभग 300 �म�लयन टन फल�-सि�जय� का �रकॉड� उ�पादन हुआ है। 

 

 मेर� सरकार �कसान� क� आय को 2022 तक दोगुना करन ेके �लए ��तब�ध है। �कसान� 

को उनक� पैदावार क� उ�चत क�मत �मल सके,इसके �लए देश क� कृ�ष मं�डय� को ऑनलाइन 

जोड़ने का काय� जार� है, eNAM पोट�ल पर अब तक 36 हजार करोड़ �पए से अ�धक क� कृ�ष 

व�तुओं का �यापार �कया जा चुका है। 

 

 दशक� से लं�बत 99 �सचंाई प�रयोजनाओं को पूरा करन ेका काम भी �ग�त पर है। दलहन 

और �तलहन �े� के उ�पादन बोनस के मा�यम से भी सरकार �कसान� के �हत� क� र�ा कर रह� 
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है। दाल�  के  �लए बनाई गई  नई  नी�त  क� वजह से �पछले वष� क� तुलना म� दाल के उ�पादन 

म� 38 ��तशत से अ�धक क� बढ़ोतर� हुई है,जो एक �रकॉड� है। 

 

 �कसान� क� उपज, बाजार तक पहंुचने से पहले ��त��त न हो,देश म� कृ�ष उ�पाद� क� 

बबा�द� न हो,इस उ�दे�य से ‘�धानमं�ी �कसान संपदा योजना’शु� क� गई है। इसके तहत कृ�ष 

�े� म� स�लाई चेन और इं�ा���चर का आधु�नक�करण �कया जा रहा है। 

 �कसान� क� आय बढ़ाने के �लए डेयर� से�टर म� 11हजार करोड़ �पए क�‘डेयर� �सं�करण 

और अवसंरचना �वकास �न�ध’के �वारा एक मह�वाकां�ी योजना �ारंभ क� गई है। 

 मेर� सरकार क� नी�तय� क� वजह से जहा ं   एक  तरफ  यू�रया  का उ�पादन  बढ़ा  है, 

वह�ं 100  ��तशत नीम को�टगं के बाद यू�रया क� कालाबाजार� भी �क� है। गोरखपुर, 

बरौनी,�सदंर�, तालचेर  और  रामागंुडम  म�  उव�रक   कारखान� को �फर से श�ु कराने क� �दशा 

म� तेजी से काम �कया जा रहा है। 

 माननीय सद�यगण, गर�ब�, �कसान� और व�र�ठ नाग�रक� के जीवन म� आ�थ�क असुर�ा 

क� भावना को दरू करन ेके �लए,मेर� सरकार संवेदनशील और स��य है। 

 ‘�धानमं�ी  फसल बीमा योजना’के तहत �कसान� को स�ती और सरल बीमा सेवा 

उपल�ध कराई जा रह� ह�। वष� 2017  के  दौरान, रबी  और  खर�फ  क� फसल� के �लए, 5 करोड़ 

71 लाख �कसान� को इस योजना के तहत सुर�ा कवच �दान �कया गया है। 

 इसी तरह,  मेर� सरकार न ेगर�ब� को एक �पए ��त मह�ना और 90 पैसे  ��त�दन  के 

�ी�मयम  पर ,बीमा योजनाएं सुलभ कराई  ह�। अब तक 18 करोड़  से  �यादा  गर�ब   
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‘�धानमं�ी सुर�ा बीमा योजना’और‘�धानमं�ी जीवन �यो�त बीमा योजना’से जुड़ चुके ह�। इन 

योजनाओं  के  तहत  गर�ब� को लगभग 2 हजार करोड़ �पए क� �लेम रा�श �मल चुक� है। 

 बुजुग�  क� सामािजक सुर�ा के �लए भी मेर� सरकार वचनब�ध है। ‘अटल प�शन योजना’ 

के  तहत  लगभग 80  लाख  व�र�ठ  नाग�रक लाभाि�वत हो रहे ह�। 

 माननीय सद�यगण,एका�म मानववाद के �णेता, द�न दयाल उपा�याय के �दखाए रा�त े

पर चलत े हुए,मेर� सरकार  देश  म� ऐसी �यव�थाएं �वक�सत कर रह� है िजनसे समाज क� 

आ�खर� पंि�त  म�  खड़ े�यि�त को भी लाभ हो रहा है। 

 देशभर म� लगभग 2  लाख 70 हजार कॉमन स�व�स स�टर बनाए गए ह�,जो स�ती दर� पर 

देश के दरू-दराज वाले इलाक� म� भी �व�भ�न सेवाओं क� �डिजटल �ड�लवर� कर रहे ह�। 

 ‘भारत नेट प�रयोजना’ के  तहत, देश  क� ढाई लाख �ाम पंचायत� को �ॉडब�ड 

कनेि�ट�वट� से जोड़न ेका काय� �कया जा रहा है। पहले चरण म� एक लाख से अ�धक पंचायत� को 

जोड़ा जा चुका है। यह योजना e-health,  e-education,  e-governance  और  e-commerce को 

देश  के  हर गांव तक ले जाने म� अहम भू�मका �नभाएगी। 

 गर�ब�  के  जीवन  म�  उजाला  फैलाने  और  उ�ह�  �वकास  क�  राह पर चलने  के  �लए 

समथ�  बनाने के �लए, मेर� सरकार‘ ‘सौभा�य’ ’योजना के तहत 4  करोड़ गर�ब� को �बजल� 

कने�शन  दे  रह�  है। 

 मेर�  सरकार, समाज  के हर तबके तक �वकास पहंुचाने क� इसी सोच के साथ, 

‘�धानमं�ी �ामीण सड़क योजना’का काय� और तेजी से आगे बढ़ा रह� है। 2014 म� केवल 56 

��तशत  गांव  ह� सड़क  संपक�  से जुड़ ेथे। अब 82  ��तशत से �यादा गांव सड़क� से  जुड़  चुके  
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ह� िजनम� से अ�धकांश दरू-दराज और दगु�म इलाक� म� ह�। हमारा ल�य 2019 तक  देश  के  

��येक  गांव  को  सड़क संपक�   से जोड़ देन ेका  है। 

 हर गर�ब को भरपेट भोजन �मले, इसके �लए कानून के उ�दे�य को �भावी बनाना 

अ�नवाय� है। National Food Security Act  के  तहत देश के सभी रा�य� म� स�ती दर� पर 

खा�या�न  देन े क� �यव�था  को  पारदश� और ल�केज  �ूफ  बनाया जा  रहा  है। 

 माननीय सद�यगण ,समाज के ��येक कमजोर एवं वं�चत वग� का उ�थान एवं स�मान 

मेर�  सरकार  क�  �ाथ�मकता  है। 

 समाज के ��येक  वग�  क� आकां�ाओं  के  ��त  संवेदनशील  मेर�  सरकार  ने  

‘रा���य �पछड़ा  वग�  आयोग’ को संवैधा�नक  दजा�  देन े के  �लए  स�ंवधान  सशंोधन  �वधेयक 

पेश  �कया  है। 

 �पछड़ ेवग� म� भी, अ�त �पछड़� को उ�च �श�ा और �नयुि�तय� का लाभ सुलभ करान ेके 

�लए �पछड़ ेवग� के उप�ेणीकरण के अ�ययन हेतु आयोग का गठन �कया गया है। 

 आ�दवा�सय�  �वारा एक� �कए जान ेवाले कई वन उ�पाद� के �यूनतम समथ�न मू�य को 

बढ़ा �दया गया है। 

 देश के �व�भ�न आ�दवासी �े��, खासकर उ�र पूव� म� लाख� लोग� का जीवन,बांस से जुड़े 

उ�योग पर आधा�रत है। पेड़  क�  �ेणी  म�  रखे  जान े के  कारण,  बांस  का जी�वकोपाज�न के 

�लए उपयोग कर पाना मुि�कल था। इन मुि�कल� को �यान म� रखत ेहुए मेर� सरकार ने बांस को 

पेड़  क� �ेणी  से  हटा �दया है। इससे, अब  बांस को  काटने, उसके प�रवहन  और  उपयोग  क� 

�वतं�ता �मल  गई  है। 
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 �वतं�ता सं�ाम म� जनजातीय समुदाय� के बहुमू�य योगदान का स�मान करन ेके �लए 

देश म� आ�दवासी �वतं�ता सं�ाम सं�हालय� क� �थापना क� जा रह� है। ऐसे पहले सं�हालय क� 

आधार�शला हाल ह� म� गुजरात म� नम�दा के तट पर,सरदार सरोवर बांध के पास केव�ड़या म� रखी 

गई है। झारखंड,म�य �देश,छ�ीसगढ़,आं� �देश,केरल और म�णपुर जैसे अ�य कई रा�य� के 

��ताव भी �वचाराधीन ह�। 

 

 माननीय सद�यगण,हमारे देश म� ढाई करोड़ से अ�धक �द�यांगजन ह�। मेर� सरकार पूर� 

संवेदनशीलता के साथ उनके सशि�तकरण और आ�थ�क समावेश के �लए �नरंतर काय�रत है। 

सरकार न े‘�द�यांगजन अ�धकार अ�ध�नयम 2016’ लागू �कया है। �द�यांग� के �लए सरकार� 

नौक�रय� म� 4  ��तशत और उ�च �श�ा म� 5 ��तशत आर�ण का �ावधान �कया गया है। 

�पछले तीन वष� म� उ�ह� 6 हजार से  �यादा  क� प  लगाकर, 9 लाख  से अ�धक आव�यक 

उपकरण  भी  �दान  �कए गए ह�। 

 माननीय सद�यगण,‘तु�ट�करण नह�ं सशि�तकरण’के संक�प के साथ, मेर� सरकार 

अ�पसं�यक�  के  आ�थ�क, सामािजक और शै��णक सशि�तकरण क� �दशा म� मजबूती से 

काम  कर रह�  है। 

 ‘सीखो और कमाओ’; ‘उ�ताद’; ‘गर�ब नवाज कौशल �वकास योजना’; ‘नई रोशनी’आ�द 

काय��म� के ज�रए मुि�लम, ईसाई, �सख, बौ�ध, पारसी  एवं  जैन  समाज  के युवाओं को 

रोजगार के अवसर �दान �कए गए ह�। 

 �पछले एक साल म�  45 लाख  से अ�धक �व�या�थ�य� को छा�व�ृ�, फेलो�शप, कौशल 

�वकास  और  को�चगं �क�म�  का  लाभ  भी �दया गया  है। 
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 म�हलाओं के सशि�तकरण के उ�दे�य को �यान म� रखत ेहुए,आजाद� के बाद पहल� बार 

पु�ष  �र�तेदार� के �बना, 45 साल से �यादा आयु क� म�हलाओं के हज पर जान ेक� पाबंद� हटा 

द� गई है। इस वष� 1,300  से  �यादा म�हलाय�  �बना  मेहरम  के  हज पर  जा  रह�  ह�। 

 माननीय सद�यगण, सभी के �सर पर छत हो, और उसे पानी-�बजल�-शौचालय क� सु�वधा 

�मले, इस संवेदनशील  सोच  के साथ मेर� सरकार देश के हर आवासह�न गर�ब  प�रवार को     वष� 

2022 तक  घर  उपल�ध  करान े के  ल�य  पर  काम  कर  रह�  है। 

 �पछले साढ़े तीन वष� म� शहर� और �ामीण इलाक� म�  93 लाख से अ�धक घर� का 

�नमा�ण �कया गया है।‘�धानमं�ी आवास योजना-शहर�’के अतंग�त गर�ब� को घर बनान ेके �लए 

�याज दर म� 6 ��तशत क� राहत द� जा रह� है। पहल� बार म�यम वग� को �यान म� रखत ेहुए दो 

नई योजनाएं भी शु� क� गई ह�। 

 माननीय सद�यगण,गर�ब और म�यम वग� क� एक बड़ी �चतंा बीमा�रय� के इलाज से जुड़ी 

रहती है। इलाज के खच� का आ�थ�क आघात,बीमार� के आघात को और भी अ�धक क�टकार� बना 

देता है। 

 मेर� सरकार ने गर�ब और म�यम वग� के लोग� को �वा��य क� बेहतर और स�ती सु�वधा 

के �लए नई‘रा���य �वा��य नी�त’बनाई है। इसके साथ ह�‘रा���य आयुष �मशन’�वारा योग-

आयुव�द जैसी परंपरागत �च�क�सा प�ध�तय� को बढ़ावा �दया जा रहा है। मुझ ेआप सबके साथ 

यह साझा करते हुए �स�नता हो रह� है �क: 

 Ÿ  ‘�धानमं�ी जन औष�ध’ के��� के मा�यम से गर�ब� को 800 तरह  क�  दवाइयां  

स�ती दर� पर द� जा रह� ह�। इन के��� क� सं�या 3 हजार के पार पहंुच चुक� है। 
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 Ÿ   ‘द�नदयाल अमतृ योजना’के तहत 111 आउटलेट के मा�यम से 5,200 से  अ�धक 

जीवन-र�क �ांडेड दवाओं तथा सिज�कल इ��लां�स पर 60 ��तशत से  90 ��तशत तक क� 

�रयायत द�  जा  रह� है। 

 Ÿ   दवाओं  के  साथ  ह� ,�दय  रो�गय�  के  �लए ‘�ट�ट’  क�  क�मत  को 

80  ��तशत तक  कम  �कया   गया  है। घुटने  के ऑपरेशन  म�  लगने  वाले इ��लांट क� 

क�मत  को  भी �नयं��त  �कया  गया  है। 

 Ÿ  ‘�धानमं�ी रा���य डाय�ल�सस काय��म’के मा�यम से 500  से अ�धक िजल� म�, 

�रयायती  दर�  पर सवा 2 लाख मर�ज� के �लए  डाय�ल�सस  के 22 लाख  से  �यादा  सेशन 

�कए  गए  ह�। 

 Ÿ  डॉ�टर� क� उपल�धता बढ़ाने के �लए MBBS  क� 13 हजार  सीट�  तथा  पो�ट 

�ैजुएट  क� 7 हज़ार से अ�धक सीट� मंजूर क� गई ह�। 

 Ÿ  �च�क�सा �श�ा म� गुणव�ा और पारद�श�ता सु�नि�चत करन ेके �लए सरकार न ेलोक 

सभा म�‘रा���य �च�क�सा आयोग �वधेयक’भी ��तुत �कया है। 

 Ÿ  मुझ ेयह बतात े हुए खुशी  है �क देश म� ट�काकरण क� जो व�ृ�ध दर पहले �सफ�  1  

��तशत ��तवष� हुआ करती थी,वह अब बढ़कर 6.7 ��तशत  ��तवष�  पहंुच  गई  है।  इससे,देश 

के दरू-दराज, �वशेषकर  आ�दवासी  इलाक� म�  रहने  वाले ब�च�  को  भी बहुत लाभ �मला है। 

हाल  ह�  म�  मेर� सरकार  न े‘Intensified Mission Indradhanush’ भी शु� �कया है। 

 माननीय सद�यगण, �श�ा  ह� रा�� के भ�व�य-�नमा�ण का आधार  है। मेर�  सरकार,             

देश म�  �कूल�  �श�ा  और  उ�च  �श�ा  �यव�था  को  मज़बूत  और  आधु�नक  बनान े  के 

�लए  ��तब�ध है। 
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  मेर� सरकार �वारा ‘अटल इनोवेशन �मशन’ के तहत 2,400  से �यादा ‘अटल 

�ट�क�र�ग लै�स’ को �वीकृ�त द� जा चुक� है ता�क ब�च� म� छोट� उ� से ह� उ�य�मता और 

रचना�मकता  क�  नींव  डाल�  जा सके। 

 मेर�  सरकार  न े देश  म� उ�च �श�ण सं�थाओ ंक� सम�त पर��ाओं के आयोजन के 

�लए एक �वाय� पर��ा संगठन, ‘नेशनल टेि�टंग एज�सी’के गठन को मंजूर� द� है। 

 युवाओं के उ��वल भ�व�य के �लए स��य मेर� सरकार देश म�  20 ‘इं�ट��यू�स ऑफ 

ए�मने�स’ बनान े पर  काम  कर  रह� है। इस  �मशन  के  तहत  चुने  हुए  �श�ण स�ंथान� को  

10 हजार  करोड़  �पए  क�  आ�थ�क  मदद  द�  जाएगी। 

 सभी ‘इं�डयन  इं�ट��यू�स ऑफ  मैनेजम�ट’ को  और  बेहतर  बनान े  के �लए 

�वाय�ता  देन े वाला एक  कानून  भी  बनाया  गया  है। 

 माननीय सद�यगण, हमारा देश,  द�ुनया  का  सबसे  युवा  देश  है। देश  के  युवा  

अपन े  सपन े  पूरे  कर सक� , �वरोजगार  कर  सक� , इसके  �लए मेर� सरकार �टाट� अप 

इं�डया,�ट�ड  अप  इं�डया, ि�कल  इं�डया  �मशन,मु�ा योजना जैसे काय��म चला रह� है। 

 युवाओं  म�  आज  क� औ�यो�गक आव�यकता के अनुसार कौशल �वकास करन ेके �लए 

हाल  ह�  म�  मेर�  सरकार न‘ेसंक�प’और‘��ाइव’नाम क� दो योजनाओं को �वीकृ�त द� है। 

  जो  उ�योग  या   कंप�नया ं नौक�रय�  के   नए  अवसर  सिृजत  कर  रह�  ह�  उ�ह� 

 ‘�धानमं�ी रोजगार �ो�साहन योजना’के तहत आ�थ�क मदद द� जा रह� है।20 लाख से �यादा 

लाभाथ� इस योजना से सहायता �ा�त कर चुके ह�। 

 ‘नेशनल  अ�ेि�टस�शप  �मोशन  �क�म’ से  लगभग 5  लाख  नौजवान  लाभाि�वत  

हो चुके ह�। 
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 हमारे ��मक बंधु, रा�� �नमा�ण म� क� ��य भू�मका �नभाते ह�। मेर� सरकार �वारा,��मक� 

के ��त संवेदनशीलता के साथ,�म कानून� म� सुधार क� ���या �नरंतर जार� है। 

 मेर� सरकार ने ��मक� के �यूनतम वेतन म�  40 ��तशत से अ�धक क� बढ़ोतर� क� है। 

�म कानून� के पालन के �लए रिज�टर क� सं�या 56 से घटाकर 5 कर द� गयी है। अब �म 

सु�वधा पोट�ल पर सभी �रटन� ऑनलाइन भरे जात ेह�। 

 माननीय सद�यगण,खेल-कूद के �े� म� उ�कृ�टता को पूरे �व�व म� �वकास के एक मापदंड 

के �प म� देखा जाता है। युवाओं के सवा�गीण �वकास के �लए सजग मेर� सरकार,खेल-कूद के �े� 

म� भी देश क� �व�व पटल पर �भावी उपि�थ�त दज� करान ेके �लए काय� कर रह� है। 

 देश म� बीत े मह�न� म� फ�फा  Under-17 World Cup और Asian Athletic 

Championship जैसी अंतररा���य ��तयो�गताओं का सफल आयोजन हुआ। 

 इससे खेल के �े� म� देश क� ��त�ठा तो बढ़� ह� है,आज देश के हर कोन ेम� फुटबॉल जैसे 

खेल� के ��त आकष�ण भी बढ़ा है। 

 मेर� सरकार ने 1,750 करोड़  �पए से अ�धक क� रा�श से‘खेलो इं�डया काय��म’नाम से 

एक मह�वाकां�ी अ�भयान आरंभ �कया है। 

 ��तभावान �खला�ड़य� के पारद�श�ता से चयन के �लए ‘�पो��स टैले�ट सच� पोट�ल’भी शु� 

�कया गया है। 

 एक हजार ��तभावान �खला�ड़य� को मेर� सरकार क� तरफ से 6 लाख �पए ��तवष� का 

�टाइपे�ड देन ेक� योजना �ारंभ क� गई है। 
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 माननीय सद�यगण,हमारे देश क� सां�कृ�तक परंपराएं, हमार� पहचान ह� और ‘एक 

भारत-�े�ठ भारत’ क�  भावना  को आधार देती ह�। 

 यह हम सभी के �लए गौरव क� बात है �क हाल ह� म� कंुभ-मेले को यूने�को �वारा‘मानवता 

क� अमूत� सां�कृ�तक धरोहर’क� सूची म� शा�मल �कया गया है। �पछले वष� अहमदाबाद को 

यूने�को �वारा भारत क� पहल�‘हे�रटेज �सट�’का दजा� �दया गया है। चे�नई न ेभी संगीत क� 

ग�रमामय परंपरा के �लए यूने�को क� ��ए�टव �सट�ज क� सूची म� �थान �ा�त �कया है। 

 ‘�वदेश दश�न’और‘अमतृ योजना’जैसे काय��म� के मा�यम से मेर� सरकार ऐ�तहा�सक 

�वरासत� को सहेजन ेऔर उ�ह� संवारन ेके �लए �नरंतर �यासरत है। 

 माननीय सद�यगण,देश के �वकास के �लए, �कसान�,मछुआर�,�व�या�थ�य�,वै�ा�नक� 

तक सह� समय म� सह� जानकार� पहंुचान ेके �लए,हमारे अतं�र� काय��म का बहुत बड़ा योगदान 

है। इस �दशा म� भारत का मह�वाकां�ी अतं�र� काय��म,रा���य �वकास तथा �े�ीय और 

अतंररा���य सहयोग क� �नत नई उपलि�धया ंहा�सल कर रहा है। 

 द�ुनया म� पहल� बार इसरो ने एक बार म�  104 सैटेलाइट� को सफलतापूव�क ��े�पत 

�कया। जून 2017 म�, भारत के GSLV MK-III क� पहल� developmental flight सफल रह� जो 

�क देश क� launch capability को आगे ले जान ेम� मह�वपूण� कदम है। 

 �पछले वष� 5 मई को इसरो �वारा द��ण ए�शयाई सैटेलाइट का ��ेपण �कया गया। इस 

��ेपण के साथ भारत ने पड़ोसी देश� के साथ अपनी तकनीक� �मताओं के लाभ� को साझा करने 

क� ��तब�धता को दशा�या है। 
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 इस वष� 12 जनवर� को इसरो न ेPSLV-C40   का सफल ��ेपण करके देश का मान 

बढ़ाया है। इसी �दन इसरो न ेसौव� उप�ह का ��ेपण �कया। 

 माननीय सद�यगण,�डिजटल कनेि�ट�वट� के आधु�नक दौर म� हमारे देशवासी,हमार� 

भावी पीढ़�,�डिजटल टे�नोलॉजी क� ताकत का उपयोग कर सके,इसके �लए मेर� सरकार लगातार 

�यासरत है। Digital India �मशन,गर�ब� एवं वं�चत� को स�मानपूव�क उनका अ�धकार �दलान े

के �लए,एक मील का प�थर सा�बत हो रहा है। 

 ‘�धानमं�ी �ामीण �डिजटल सा�रता अ�भयान’ के अतंग�त मेर� सरकार �व�व का सबसे 

बड़ा �डिजटल सा�रता काय��म चला रह� है। इस काय��म के तहत अभी तक एक करोड़ लोग� को 

�डिजटल �प म� सा�र कर �दया गया है। 

 �डिजटल लेन-देन को बढ़ावा देन ेम� ‘भीम App’ बड़ी भू�मका �नभा रहा है। हाल ह� म� 

लॉ�च  �कए   गए ‘उमंग App’ �वारा सौ से �यादा जनसु�वधाओं को मोबाइल पर उपल�ध 

कराया गया है। 

 आधार �वारा गर�ब लाभा�थ�य� को, उ�ह� �मलन ेवाल� सु�वधाएं, �बना �बचौ�लय� के,सीधे 

पहंुच रह�ं ह�। वत�मान सरकार क� 400 से अ�धक योजनाओं म� �डिजटल भुगतान �कया जा रहा है। 

इसक� वजह से सरकार� लाभ सह� �यि�त को �मलना संभव हुआ है और अब तक 57 हजार करोड़ 

�पए से �यादा क� रा�श गलत हाथ�  म� जान ेसे बचाई  गई  है। 

 इले��ॉ�न�स �नमा�ण �े� म� सराहनीय �यास� के कारण अब देश म� 113 मोबाइल 

कंप�नयां काय�रत ह�,िजनक� सं�या 2014  म� मा� 2 थी। इससे देश के छोटे शहर� म� भी हमारे 

युवाओं को रोजगार के नए अवसर �मल रहे ह�। 
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 माननीय सद�यगण, देश के संतु�लत �वकास म� �डिजटल और �फिजकल कनेि�ट�वट�, 

दोन� क� ह� बड़ी भू�मका है। मेर� सरकार 21वी ंसद� क� आव�यकता के अनुसार देश के प�रवहन 

�े� को तैयार करन ेऔर संपक�  बढ़ान ेपर काय� कर रह� है। आधु�नक प�रवहन �यव�थाएं इस तरह 

�वक�सत क� जा रह� ह� �क सभी यातायात सु�वधाएं एक दसूरे से जुड़ी हुई ह�। 

 रेलवे आज  भी  देश म� यातायात का �मुख साधन है और इस�लए रेलवे  म� �मता 

�वकास और आधु�नक�करण के �लए �नवेश म� �नरंतर बढ़ोतर� क� जा रह� है। मेर� सरकार 

�व�व�तर�य रेल सेवाओं के �लए वचनब�ध है। मंुबई-अहमदाबाद हाई �पीड बुलेट �ेन का काय� 

भी �ारंभ हो गया है। 

 मेर� सरकार ने मे�ो प�रयोजनाओं के �लए भी एक नई नी�त बनाई है। नई नी�त म� ‘ला�ट 

माइल  कनेि�ट�वट�’ पर  जोर �दया गया है। देश म�,अभी 11 शहर� म� मे�ो प�रयोजनाओ ंपर 

काम चल रहा है। 

 हाल ह� म� मेर� सरकार न े राजमाग� �े� के एक नए वहृद काय��म ‘भारतमाला’ को 

�वीकृ�त द� है। इसके �लए 5 लाख 35 हजार करोड़ �पए क� रा�श  का  �ावधान �कया गया है। 

इस प�रयोजना के अतंग�त, National Corridor Efficiency म� व�ृ�ध करन े के �लए लगभग 

53  हजार �कलोमीटर लंबाई के रा���य राजमाग� �चि�हत �कए गए ह�। 

 ‘जलमाग� �वकास प�रयोजना’ के अतंग�त  गंगा  नद�  पर वाराणसी, 

सा�हबगंज,  फर�का और हि�दया म� �मुख प�रयोजनाओ ंका �नमा�ण काय� �ारंभ हो गया है। 
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 ‘सागरमाला काय��म’ के  अतंग�त,जवाहरलाल नेह� पोट� ��ट म� �वशेष आ�थ�क ज़ोन 

और पाराद�प एवं द�नदयाल  पोट� ��ट पर ‘Smart Port Industrial Cities’ का काय� आरंभ हो 

गया है। 

 देश  के  छोटे शहर हवाई माग� से जुड़ सक�  और �न�न म�यम वग�,म�यम वग� और युवा 

कम खच� पर, आसानी  से हवाई या�ा का लाभ उठा सक� , इसके �लए ‘उड़ ेदेश का आम नाग�रक’ 

यानी, ‘उड़ान’ योजना शु� क� गई है। �वत��ता के बाद देश म� जहां केवल 76 हवाई अ�ड ेह� 

वा�णि�यक उड़ान� से जुड़ े थ े वह� ं ‘उड़ान’ योजना के मा� 15  मह�न� म�  56 हवाई अ�ड� 

और 31 हेल�पैड�  को  जोड़न े के �लए काय� शु� �कया गया है। अब तक 16  ऐसे             

हवाई  अ�ड�  से  उड़ान�  शु� भी  हो चुक�  ह�। 

 इन योजनाओ ं  से  कनेि�ट�वट�  बढ़ने  के  साथ-साथ  देश  म�  रोजगार  के  नए 

अवसर  भी  पैदा हो रहे ह�। 

 माननीय सद�यगण, पहल� बार ऐसा अवसर आया है जब देश म� �बजल� �मता के 

�व�तार म� ल�य से अ�धक बढ़ोतर� हुई है। अब भारत �बजल� का net  exporter बन  गया है। 

 मेर� सरकार न े ‘One Nation, One Grid’ का काय� पूरा करके रा�य� को स�ती दर� पर 

�बजल� क� उपल�धता सु�नि�चत क� है। देश के ��येक गांव तथा क�बे म� �व�युत �वतरण 

�यव�था मज़बूत करन े के �लए लगभग डढ़े लाख करोड़ �पए क� योजनाएं लागू क� गई ह�। 

18 हजार  गांव�  तक  �बजल�  पहंुचाने का  काय�  भी पूण�ता क� तरफ बढ़ रहा है। 

 ‘उजाला योजना’ के अतंग�त अब तक देश  मे 28 करोड़  से  �यादा  LED  ब�ब �वत�रत 

�कए जा चुके ह�। इसके अ�त�र�त �नजी  �े�  �वारा  भी 50 करोड़ से �यादा LED ब�ब क� 

�ब��  क�  गई  है। इससे  गर�ब और  म�यम वग�  के  �बजल� �बल  म� सालाना 40   हजार 
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करोड़ �पए से �यादा क� बचत हो रह� है। इतना ह� नह�ं,पया�वरण क� र�ा के साथ ह� देश म� 

��तवष� 10 हजार करोड़ यू�नट �बजल�  क�  बचत  भी  हो  रह�  है। 

 �बजल� बचान े  के अ�भयान के साथ ह�, देश म� �बजल� उ�पादन बढ़ाने का काय� भी जार� 

है। �पछले तीन वष� म� सौर ऊजा� के उ�पादन म� 7  गुना व�ृ�ध हुई है। 

 भारत  के  �यास  से  International Solar Alliance एक �वधायी �नकाय बन चुका है। 

इसका मु�यालय भारत म� ह� �था�पत �कया गया है। 

 माननीय  सद�यगण, देश  के ��येक  �े� तक �वकास का लाभ पहंुचाने  क�  �ि�ट के 

साथ, मेर� सरकार उ�र-पूव� के लोग� क� आशाओं और आकां�ाओं को पूरा करन े के �लए 

संवेदनशीलता के साथ काय� कर रह� है। 

 इस  �े�  के  �वकास  को और  ग�त देन ेके  �लए  हाल  ह�  म� 100 ��तशत क� ��य 

सहायता  वाल� North  East Special Infrastructure Development Scheme को  मंजूर�  द�  गई 

है। इस �क�म के तहत पेयजल, ऊजा�, �श�ा  और  �वा��य  से  जुड़ी प�रयोजनाओ ं  को पूरा 

�कया जाएगा। 

 �पछले  तीन वष� म�, पूव��र रा�य� म� �व�युत �सारण एवं �वतरण नेटवक�  सु�ढ़ करन ेके 

�लए सरकार न े10  हजार करोड़ �पए क� योजना �वीकृत  क�  है। 

 हाल  ह� म�, �मजोरम  म� 913  करोड़  �पए क� लागत से बना हाइ�ो इलेि��क पावर 

�ोजे�ट  देश  को  सम�प�त  �कया  गया है। 

 मेर�   सरकार  �वारा  उ�र-पूव�  म�  संपक�   माग�  बढ़ाने  पर  भी  पूरा  जोर  �दया जा 

रहा  है। 
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 अगरतला-आखुरा  रेल-�लकं  पर  तेजी से  काय�  चल  रहा  है। यह रेल �लकं भारत को 

बां�लादेश से जोड़ेगा। 

 �शलॉ�ग-तुरा  रोड  �ोजे�ट का  �पछले  वष�  �दसंबर म� लोकाप�ण �कया गया है। इस 

सड़क  से  पूरे ‘उ�र-पूव�’ �े�  म�  सड़क  संपक�   सुधारन े म�  मदद  �मलेगी। 

 �पछले  वष�  देश  के  सबसे  लंबे  नद�  पुल  ढोला-सा�दया को भी रा�� को सम�प�त 

�कया गया है। इस  पुल  न ेअसम  और  अ�णाचल  �देश  के  बीच  क�  दरू� 165 �कलोमीटर 

कम  कर  द�  है। 

 मेर� सरकार �वारा  बराक नद� को रा���य जलमाग�-16 के तौर पर �वक�सत करन ेका 

फैसला भी �लया गया है। 

 माननीय  सद�यगण, के��   सरकार  और   रा�य  सरकार�  के  �नय�मत  �यास�  के 

कारण,  देश  क�  आंत�रक  सुर�ा  म�  उ�लेखनीय  सुधार हुआ है। पूव��र  म�,  सुर�ा ि�थ�त  

म�  भी  बदलाव आया  है। न�सल�-माओवाद�  �हसंा  क�  घटनाओं  म�  भी कमी आई  है। इसके 

�लए इन �े�� के जाग�क �नवासी और हमारे सै�य,अध� सै�यबल और हमारे पु�लस बल बधाई के 

पा� ह�। हम अपने उन सभी �ह�रय� क� सराहना करते ह� और जो शह�द हुए ह� उ�ह� ��धांज�ल 

अ�प�त करते ह�। 

 ज�मू और क�मीर के अंद�नी इलाक� म� आतंकवाद� �हसंा,सीमा पार से होने वाल� घुसपैठ 

से सीधे-सीधे जुड़ी है। हमारे सै�य और अध� सै�य बल तथा ज�मू-क�मीर पु�लस आपस म� बेहतर 

तालमेल के साथ इस �हसंा का उपयु�त जवाब दे रहे ह�। 
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 मेर� सरकार ने उन लोग� के साथ बातचीत का रा�ता खुला रखा है जो �हसंा छोड़ना चाहते 

ह� और भारतीय सं�वधान म� आ�था रखते हुए मु�यधारा से जुड़ना चाहते ह�। न�सल�-माओवाद� 

�वचारधारा से �भा�वत युवा,�पछले तीन वष� के दौरान सवा��धक सं�या म� समप�ण करके 

मु�यधारा म� आए ह�। 

 हाल  ह�  म�  मेर� सरकार   न े पु�लस  बल�  के आधु�नक�करण  के �लए 18 हजार करोड़ 

�पए से �यादा  क�  योजना  को  मंजूर�  द�  है। 

 �डफे�स  मै�यूफै�च�रगं  से�टर म�  Strategic Partnership  से  सबं�ंधत  नी�त  को  भी 

अ�ंतम  �प  दे �दया गया है। इससे �मुख Defence Platforms  और  Equipments  के �नमा�ण 

म�  �नजी  �े�  क�  अ�धक  से अ�धक भागीदार� और रोजगार सजृन को बढ़ावा �मलेगा। 

 मेर� सरकार ने  ’One Rank One Pension’ के अपन े  वचन  को  पूरा  करते  हुए  

20  लाख से �यादा सेवा�नव�ृ सै�नक� को 10 हजार करोड़ �पए से अ�धक क� बकाया रा�श का 

भुगतान �कया है। 

 माननीय सद�यगण, मानवता क� सेवा, भारत क� सां�कृ�तक �वरासत का अ�भ�न अंग 

रहा है। चाहे नेपाल म� भूकंप हो या �ीलंका म� बाढ़ क� आपदा,या माल�वीप म� पेयजल का 

संकट, इ�ह� ंमू�य� के कारण भारत हमेशा First Responder के  �प  म� उपि�थत  रहा  है। 

 आज  �व�व  के  �कसी  भी  कोने    म�  बसे सभी भारतीय� को यह भरोसा  है �क  वे   

कह�ं  भी  संकट  म�  पड़�गे तो उनक� सरकार उ�ह� सुर��त �नकालकर �वदेश वापस ले आएगी।  

वष� 2014  के  बाद  से  �वदेश  म�   संकट  म�  फंसे 90 हजार  से  अ�धक  भारतीय�  को   

वापस लाया गया है। 
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 मेर�  सरकार  के  सफल राजन�यक �यास� के कारण,�व�व म� भारत को एक नया 

स�मान �ा�त हुआ है। इसके फल�व�प International Tribunal for the Law of the Sea, 

International Maritime Organisation और  Economic and Social Council म� भारत को 

��त�न�ध�व �ा�त हुआ है। International Court of Justice का  चुनाव तो काफ� रोचक रहा 

िजसम�  अतंतोग�वा  भारत  न े सफलता पाई। 

 �पछले  वष�  Missile Technology Control  Regime  म�  शा�मल  होने  के  प�चात ्

भारत को इस वष� Wassenar Arrangement और Australia Group म� भी सद�य के �प मे 

शा�मल �कया गया है। यह सफलता लंबी ज�दोजहद और लंबे इंतजार  के  बाद  �मल�  है और 

मेर� सरकार क� एक मह�वपूण� उपलि�ध है। 

 चाबहार पोट� का �ार�भ होना एक ऐ�तहा�सक घटना है। इस पोट� के मा�यम से 

अफगा�न�तान  को  गेहंू क� पहल� खेप भेजी गयी है। इस वष� भारत-अफगा�न�तान के बीच 

हवाई-ग�लयारे क� शु�आत भी हुई है,िजसम� माल-ढुलाई का काय� आर�भ हो गया है। 

 �वदेश�  म�  बसे �वासी भारतीय� के साथ देश का जुड़ाव लगातार मजबूत हो रहा है। इस 

वष� 9 जनवर�  को ‘�वासी भारतीय �दवस’ के अवसर पर पहल� बार �वासी भारतीय सांसद� का 

स�मेलन आयोिजत �कया गया िजसम� 24  देश�  के  जन��त�न�धय�  ने  भाग  �लया। 

 �वदेश  मं�ालय  न े  डाक  �वभाग मं�ालय  के  साथ  �मलकर    देश  म� पासपोट� 

सेवाओं  का  �व�तार करन ेका एक वहृद काय��म आर�भ �कया है। इस काय��म के अतंग�त अब 

तक 251 पासपोट�  सेवा  के���  को मंजूर�  द�  जा  चुक�  है और इनम� से 60 के��  काम  

करना शु� कर चुके ह�। 
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 माननीय सद�यगण, देश के �वकास को और अ�धक ठोस आधार देन ेके �लए मेर� सरकार 

न ेआ�थ�क सं�थाओ ंको मजबूत करन ेका काम �ाथ�मकता के तौर पर �कया है। 

 इसी  का प�रणाम  है  �क  धीमी  वैि�वक आ�थ�क �वकास दर के बावजूद,भारत क� 

�वकास दर �भावशाल� रह� है। अथ��यव�था म�,  2016-17 क�  पहल� �तमाह� से, जीडीपी �वकास 

म�  अ�थायी  मंद�  रह�। वष� 2017-18 क�  दसूर� �तमाह� म� इस �गरावट म� बदलाव आया। 

�पछले साढ़े तीन वष� म� मु�ा�फ��त  क�  दर, करंट अकाउंट ड�ेफ�सट और �फ�कल ड�ेफ�सट 

औसतन  कम  हुए  ह�। 

 वष� 2017  म�  �वदेशी मु�ा भंडार 410 �ब�लयन अमे�रक�  डॉलर  के  �तर से ऊपर चला 

गया। मेर� सरकार क� �भावी नी�तय� के कारण,��य� �वदेशी �नवेश भी �पछले तीन वष� के 

दौरान 36 �ब�लयन अमे�रक� डॉलर से बढ़कर 60 �ब�लयन अमे�रक� डालर तक पहंुच गया है। 

 माननीय सद�यगण, नाग�रक�  क�  सम�याओं  का समाधान करने के �लए ���याओं 

का सरल�करण मेर� सरकार क� �ाथ�मकता है। �पछले तीन वष� म� 1,428 अनाव�यक कानून 

समा�त �कए जा चुके ह� और यह ���या �नरंतर जार� है। 

 ठोस  और  समावेशी �वकास क� �दशा म�, मेर� सरकार ने देश म� ईमानदार� को 

सं�थागत करन ेका मह�वपूण� काम �कया है और पारदश� �यव�थाओं क� �थापना कर रह� है। 

 देश  के  आ�थ�क  एक�करण के �लए, मेर� सरकार न े�वतं�ता के बाद का सबसे बड़ा 

टै�स-सुधार, Goods and Services Tax  के �प म� �कया है। क�मत� के कम होन े का लाभ 

उपभो�ताओं तक पहंुच सके, इसके �लए मेर� सरकार �वारा  National Anti-Profiteering 

Authority का  गठन  भी  �कया  गया  है। 
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 मेर� सरकार ब��कंग �यव�था को मजबूत करने और उसम� पारद�श�ता लाने के �लए भी 

��तब�ध  है। इसके  �लए 2 लाख करोड़ �पए से अ�धक के पूंजी �नवेश के साथ साव�ज�नक �े� 

के ब�क� का र�-कै�पटलाइजेशन करन ेका �नण�य भी �कया गया है। 

 ��टाचार  के  �खलाफ  हमार�  लड़ाई  जार�  है। इसी  कड़ी  म�  �पछले  एक  वष� म� 

लगभग साढ़े 3 लाख सं�द�ध कंप�नय� का रिज��ेशन र�द �कया जा चुका है। 

 सरकार� खर�द क� ���या म� पारद�श�ता लाने और अ�धकतम उ�य�मय� को अवसर देने 

के �लए मेर� सरकार ने,गवन�म�ट ई-माक� ट �लेस या�न Gem  नाम  क� एक नई �यव�था 

�था�पत क� है। Gem पोट�ल क� मदद से देश का छोटे से छोटा उ�यमी भी सरकार को अपना 

उ�पाद  बेचने  म�  स�म  हुआ  है। 

 सरकार� खर�द म�  Make  In  India  को  �ाथ�मकता  देन े के  �लए नई नी�त बनाई गई 

है। इस  नी�त  से  घरेलू  उ�पाद� के  �नमा�ण और सेवाओं म� व�ृ�ध होगी,िजससे रोजगार के नए 

अवसर भी बन�गे। 

 के�� सरकार, �यापार के �लए सु�वधाजनक वातावरण तैयार करन ेके �लए रा�य� के साथ 

�मलकर काम कर रह� है। 

 मेर�  सरकार  क�  इन  को�शश�  के  कारण ह� तीन  वष�  म�  भारत, व�ड�   ब�क क� 

Ease of Doing Business  क�  र��कंग म� 142  से 100वी ंर�क पर पहंुच गया है। इससे �व�व 

बाजार  म�  देश  क� साख और बढ़� है। 
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 माननीय सद�यगण, मेर� सरकार का �यास जनभागीदार� �वारा जनक�याण करन ेका 

है। मेर� सरकार युवाओं,म�हलाओं,�कसान�,उ�य�मय� �व�या�थ�य�,��मक� के साथ बातचीत 

करके तथा �स�वल सोसायट� के लोग� के साथ भी चचा� करके उनके सुझाव� को नी�तय�-�नण�य� म� 

शा�मल कर रह� है। 

 माननीय सद�यगण, देश म� गवन�स के ��त सजग लोग� म�,देश के �कसी न �कसी �ह�से 

म� लगातार हो रहे चुनाव से,अथ��यव�था और �वकास पर पड़ने वाले �वपर�त �भाव को लेकर 

�चतंा है। बार-बार चुनाव होन ेसे मानव संसाधन पर बोझ तो बढ़ता ह� है,आचार सं�हता लागू होने 

से देश क� �वकास ���या भी बा�धत होती है। इस�लए एक साथ चुनाव कराने के �वषय पर चचा� 

और संवाद बढ़ना चा�हए तथा सभी राजनी�तक दल� के बीच सहम�त बनाई जानी चा�हए। 

 माननीय सद�यगण, रा�� �नमा�ण एक अनवरत ���या है,िजसम� देश के हर �यि�त क� 

अपनी-अपनी भू�मका है। हम सभी का क���य है �क देश के स�मुख अनुकरणीय आचरण ��तुत 

कर�। रा�� �नमा�ण से जुड़े ल�य समय पर पूरे ह�,यह दा�य�व हम सभी का है। 

  2022 म�,  जब  हमारा  देश  �वतं�ता  के  75  वष�  का  पव�  मनाएगा तब तक इन 

ल�य� क� �ाि�त न �सफ�  �वतं�ता सेना�नय� और रा�� �नमा�ताओं के सपने पूरा करेगी बि�क नए 

भारत  का  आधार  भी  मजबूत  करेगी। 

 नए भारत का सपना �कसी एक राजनी�तक दल या संगठन का नह� ं है। यह  देश के 130 

करोड़  लोग�  क� आशाओं-आकां�ाओं को प�रल��त करता है। इस सपने को पूरा करन ेके �लए, 

हम  सभी  को  �मलकर पूरे  समप�ण  के  साथ  काम  करना  होगा। 
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  आइए,  हम  सब  �मलकर अपने  सं�वधान  के  समता और बंधुता के आदश� को �ा�त 

करने के �लए एक साथ चल�,एक �दशा म� चल�,एक �न�ठा से चल�,और भ�य भारत के �नमा�ण के 

�लए पूर� ऊजा� के साथ आगे बढ़�। 

जय �ह�द ! 
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 Honourable Members, I welcome you all to the Joint Sitting of the Two Houses 

of Parliament. We have all recently celebrated the festivals of Pongal, Bihu, Lohri, Makar 

Sankranti and Vasant Panchami. For us, the Republic Day is also a major festival. The 

presence of Heads of States and Governments of ten ASEAN countries during this year’s 

Republic Day celebrations added a special dimension to our vision of ‘Vasudhaiv 

Kutumbakam’. 

 2018 is an important year for realising our vision of a New India. I am confident 

that peoples’ representatives present here, who have come from different parts of the 

country, would play an active role in accelerating this great journey for the development 

of our nation. 

 Honourable Members, the architect of our Constitution, Baba Saheb Dr. Bhim 

Rao Ambedkar used to say that political democracy cannot survive without social and 

economic democracy. Guided by this fundamental spirit of the Constitution and 

committed to the welfare of weaker sections, my Government is working towards 

strengthening social justice and economic democracy and to usher ease of living for the 

common man. 

 Perhaps no one had imagined that construction of toilets could also contribute 

towards social justice. Construction of toilets not only protects their dignity but also 

fosters a feeling of social justice in women. The movement for social justice is becoming 

widespread day by day. It is our collective responsibility to pay a befitting tribute to 

Pujya Bapu by making the country Swachh by 2019 when we celebrate the 150th birth 

anniversary of the Father of the Nation, Mahatma Gandhi. 

 Here in this House, there are many like me who for years have seen women 

collecting firewood for cooking. They and their children had no option but to endure the 

ill effects of smoky kitchens causing disease and suffering. ‘Pradhan Mantri Ujjwala 

Yojana’ has empowered these poor women to enjoy equal rights with their privileged 

counterparts thereby addressing a hitherto ignored aspect of social justice. So far, under 

this scheme, over 3 crore 30 lakh cooking gas connections have been provided. 
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 Honourable Members, for decades, the dignity of Muslim women has remained 

captive  to  political cost-benefit. Now the Nation has an opportunity to emancipate them 

from  this  situation.  My  Government  has tabled a Bill on Triple Talaq in Parliament. I 

hope  that  the  Parliament  will  soon  pass it  into  a law. The law on Triple Talaq, once 

enacted, will  also  enable Muslim sisters and daughters to live a life of self-respect with 

courage. 

 To eradicate discrimination against daughters, my Government had introduced the 

‘Beti Bachao Beti Padhao’ scheme. Seeing its positive results, the scheme has been 

extended from 161 districts to 640 districts. 

 The Government has also taken a big step by amending the Maternity Benefit Act. 

It now provides for 26 weeks of paid leave in place of 12 weeks. Working women will 

now be able to devote more time towards their new born children during their crucial 

formative years. 

 Honourable Members, my Government which feels for the poor is implementing 

schemes for further strengthening economic democracy in the country. We are moving 

towards bridging the gap between the country’s banking system and the poor completely. 

Under the ‘Jan Dhan Yojana’, so far, about 31 crore bank accounts have been opened for 

the poor. Women have especially benefitted from the scheme with the percentage of 

Savings Bank accounts held by them going up to more than 40 per cent from the earlier 

28 per cent. 

 To make bank credit accessible to the poor and middle class and to encourage self-

employment, my Government has facilitated provision of credit without insisting on bank 

guarantee. Through easy access to credit, people are now able to fulfil their dream of 

setting up their own enterprise. Under the ‘Pradhan Mantri Mudra Yojana’, about 10 

crore loans have been sanctioned so far and more than Rs. 4 lakh crore worth of loans 

have been disbursed. About 3 crore first time beneficiaries have received assistance under 

this scheme for self employment. 
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 The endeavour of the Government towards strengthening economic and social 

democracy is helping redefine our national life. These efforts are establishing a new 

social order in the country which provides equal opportunity to the poor to march ahead. 

 

 Honourable Members, the highest priority of my Government is to remove 

various difficulties faced by farmers and to raise their standard of living. The schemes of 

my Government are not only removing their hardships but also reducing the expenditure 

incurred by them on farming. 

 As a result of Government’s policies and the hardwork of farmers, a record 

production of more than 275 million tonnes of food grain and about 300 million tonnes of 

horticultural produce has been achieved in the country. 

 My Government is committed to doubling of farmers’ income by 2022. To ensure 

remunerative price to the farmers for their produce, the agriculture mandis are being 

connected online. So far, agricultural commodities valued at about Rs. 36 thousand crore 

have been traded on e-NAM portal. 

 The work of completing 99 Irrigation projects that were held up for decades is in 

progress. 

 Government is also protecting the interests of farmers by giving production bonus 

on pulses and oil seeds. As a result of Government’s policy for pulses, their production 

went up by more than 38 per cent as compared to last year, which is a record. 

 To prevent damage to agriculture produce before it reaches the market and to 

ensure its safe storage, “Pradhan Mantri Kisan Sampada Yojana” has been launched. The 

supply chain and infrastructure in the agricultural sector are being modernized under this 

scheme. 

 To enhance the income of farmers, an ambitious scheme has been introduced in 

the Dairy sector under which a ‘Dairy Processing Infrastructure Development Fund’ with 

a corpus of Rs. 11 thousand crore is being set up. 

 While on one hand, my Government’s policies have helped in increasing the 

production of urea, on the other, mandatory 100 per cent Neem coating of urea has 
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eliminated its black marketing. The work on reopening of fertilizer plants at Gorakhpur, 

Barauni, Sindri,Talcher and Ramagundam is progressing at a fast pace. 

 Honourable Members, my Government is working actively and with sensitivity 

to remove the feeling of economic insecurity among the poor, farmers and senior citizens. 

 Under ‘Pradhan Mantri Fasal Bima Yojana’, farmers are being provided 

affordable and simple crop insurance services. During 2017, under Rabi & Kharif crops, 

5 crore 71 lakh farmers were provided protective coverage under this scheme. 

 Similarly, my Government has introduced insurance schemes for the poor at a 

premium of 1 rupee per month and 90 paise per day. More than 18 crore poor have been 

covered under the ‘Pradhan Mantri Suraksha Bima Yojana’ and ‘Pradhan Mantri Jeevan 

Jyoti Bima Yojana’ and about Rs. 2 thousand crore has been paid out as claims. 

 My Government is also committed towards social security of senior citizens. 

Under the ‘Atal Pension Yojana’, about 80 lakh senior citizens have benefitted. 

 Honourable Members, following the path of Ekatm Manav-vad (Integral 

Humanism) propounded by Deen Dayal Upadhyaya, my Government is developing 

mechanisms to ensure that benefits of development reach the poorest of the poor. 

 About 2 lakh 70 thousand Common Service Centres have been set up that provide 

digital services at low cost, even in the remotest areas of the country. 

 Under the ‘Bharat Net Project’, the Government is providing broadband 

connectivity to 2 lakh 50 thousand Gram Panchayats. In the first phase, more than one 

lakh Panchayats have already been connected. This project will play a major role in 

taking e-health, e-education, e-governance and e-commerce to each village of the 

country. 

 To illuminate the lives of the poor and to enable them to move forward on the path 

to development, my Government is providing electricity connections to 4 crore poor 

people under the “Saubhagya” Yojana. 

 To ensure that benefits of development reach all sections of society, my 

Government is actively pursuing the work of connecting all villages under the ‘Pradhan 

Mantri Gram Sadak Yojana’. As compared to 2014 when only 56 per cent of the villages 
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had road connectivity, now more than 82 per cent villages mostly in far flung and 

inaccessible areas have been connected by roads. Our target is to provide road 

connectivity to every village by 2019. 

 To ensure availability of two square meals to every poor person, effective 

enforcement of National Food Security Act is necessary. The distribution of food grains 

at cheap rates under this Act is being made transparent and leakage proof in all States of 

the country. 

 Honourable Members, working for the upliftment and dignity of all weaker and 

deprived sections of society is my Government’s priority. 

 My Government is sensitive towards the aspirations of every section of society 

and has introduced a Constitution Amendment Bill to provide Constitutional Status to the 

National Commission for Backward Classes. 

 A Commission has been constituted to examine the sub-categorization of 

backward classes so that the benefits of higher education and jobs can be availed by the 

most backward sections among the backward classes. 

 Minimum Support Price of several forest produce collected by the tribal people 

has been increased. 

 Lives of lakhs of people in tribal areas especially in the North East region are 

dependent on bamboo industry. Inclusion of bamboo in the category of tree had adversely 

affected livelihoods associated with it. Keeping in mind these difficulties, my 

Government has excluded bamboo from the category of tree. This has now provided 

freedom to cut, transport and use bamboo. 

 Adivasi Swatantrata Sangram Sangrahalayas are being established to honour the 

invaluable contribution of tribal communities in the independence struggle. Recently, the 

foundation stone of first such museum was laid in Kevadia, Gujarat on the banks of 

Narmada, near the Sardar Sarovar Dam. Proposals of Jharkhand, Madhya Pradesh, 

Chattishgarh, Andhra Pradesh, Kerala, Manipur and other States are also under 

consideration. 
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 Honourable Members, there are more than 2 crore 50 lakh Divyang jan in our 

country. My Government is continuously working with utmost sensitivity towards their 

empowerment and economic inclusion. Government has enacted the ‘Rights of Persons 

with Disabilities Act 2016’. Provision has been made for 4 per cent reservation in 

government jobs and 5 per cent reservation in higher education for Divyang jan. In the 

last three years, over 6 thousand camps have been organised benefitting more than 9 lakh 

needy Divyang jan with necessary aids and assistive devices. 

 Honourable Members, committed to “Empowerment and not Appeasement”, my 

Government is making intensive efforts for economic, social and educational 

empowerment of the minorities. 

 Employment opportunities have been provided to the youth belonging to Muslim, 

Christian, Sikh, Buddhist, Parsi and Jain communities through programmes, such as, 

‘Seekho Aur Kamao’, ‘Usttad’, ‘Garib Nawaz Kaushal Vikas Yojana’, ‘Nai Roshni’ etc. 

 More than 45 lakh students have also benefitted from scholarships, fellowships, 

skill development and coaching schemes during the last one year. 

 Keeping in mind the objective of womens’ empowerment, for the first time since 

independence, the restriction on women above 45 years of age to perform Haj pilgrimage 

unaccompanied by their male relatives has been removed. This year, more than 1300 

women are going on Haj pilgrimage without Mehram. 

 Honourable Members, with a sensitive approach towards providing housing with 

availability of water-electricity-toilet facility to all, my Government is targeting to 

provide a house to every poor and homeless household by the year 2022. 

 Over the last three and a half years, more than 93 lakh houses have been 

constructed by the Government in rural and urban areas. Under the ‘ Pradhan Mantri 

Awas Yojana- Urban’ , interest subvention of 6 percent is being provided to the poor. In 

addition, for the first time, two new schemes have been launched keeping the middle 

class in mind. 
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 Honourable Members, one of the major worries of the poor and middle class 

relates to treatment of diseases. The financial burden of treatment of disease further 

aggravates the suffering. 

 A new ‘National Health Policy’ has been formulated by my Government for 

providing better and affordable healthcare facilities to the poor and middle class. In 

addition, under the ‘National AYUSH Mission’, traditional methods of treatment, such 

as, Yoga and Ayurveda are being promoted. It gives me pleasure to share with you that: 

� Through the ‘Pradhan Mantri Jan Aushadhi’ Kendras, 800 different medicines are 

being made available to the poor people at affordable rates. More than 3 thousand 

such kendras have been established in the country. 

� Under the ‘Deendayal Amrut Yojana’, over 5200 lifesaving branded medicines 

and surgical implants are being provided through 111 outlets at discounts ranging 

from 60 per cent to 90 per cent. 

� In addition to medicines for heart patients, the cost of stent has been reduced up to 

80 percent. The cost of knee implant has also been regulated. 

� Under the ‘Pradhan Mantri National Dialysis Programme’, in over 500 districts, 

more than 22 lakh dialysis sessions for 2.25 lakh patients have been conducted at 

discounted rates. 

� To enhance the availability of doctors, 7 thousand post graduate seats and over 13 

thousand MBBS seats have been approved. 

� To   ensure   quality   and   transparency   in   medical   education, Government has 

also introduced the ‘National Medical Commission Bill’ in the Lok Sabha. 

� I am happy to inform that the annual rate of increase in immunization coverage in 

the country has increased from 1 percent to 6.7 percent. This has benefitted 

children living in far-flung and particularly tribal areas of our country. Recently, 

my Government has also launched the ‘Intensified Mission Indradhanush’. 

 

 

 



 
 

29.01.2018   65 
 

 

 Honourable Members, education provides the foundation for building the future 

of the Nation. My Government is committed to strengthening and modernising School 

and Higher Education system in the country. 

 My Government has approved over 2400 ‘Atal Tinkering Labs’ under ‘Atal 

Innovation Mission’, in order to inculcate a spirit of entrepreneurship and creativity in 

children at an early age. 

 My Government has approved setting up of a ‘National Testing Agency’ as an 

autonomous and self-sufficient organization to conduct all examinations of higher 

educational institutions in the country. 

 To ensure a bright future for the youth, my Government is working actively 

towards setting up of 20 ‘Institutes of Eminence’. Under this Mission, selected public 

sector institutions will be provided financial assistance of Rs.10 thousand crore. 

 A law has also been enacted to provide autonomy to all ‘Indian Institutes of 

Management’ in order to upgrade them further. 

 Honourable Members, our country is the youngest among all nations in the 

world. My Government is implementing programmes like Start Up India, Stand Up India, 

Skill India Mission, Mudra Yojana to provide self-employment to the youth and to enable 

them to fulfill their dreams. 

 My Government has recently approved two schemes – ‘SANKALP’ and 

‘STRIVE’ for skill development of youth in line with the needs of the industry. 

 Enterprises or companies creating new employment opportunities are being 

provided financial assistance under the ‘Pradhan Mantri Rojgar Protsahan Yojana’. Over 

20 lakh people have benefited under this scheme. 

 About 5 lakh youth have benefitted under the ‘National Apprenticeship Promotion 

Scheme’. 

 Our workers play a central role in Nation Building. Sensitive towards safeguarding 

their interests, my Government is continuously working for reforms in Labour laws. 
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 My Government has increased the minimum wage of workers by more than 

40 per cent. The number of registers for compliance of Labour laws has also been 

reduced from 56 to 5. All returns are now filed online on the Shram Suvidha 

Portal. 

 Honourable Members, excellence in sporting arena is viewed as an 

indicator of progress in the world. Alive to all round development of youth, my 

Government is working towards registering an effective presence in sports on the 

world stage. 

 In recent months, International Sports Competitions like FIFA Under-17 

World Cup and Asian Athletic Championship have been successfully organized in 

the country. This has not only enhanced the prestige of the country in the sports 

arena but has also increased attraction towards sport disciplines like Football. 

 My Government has started an ambitious campaign namely ‘Khelo India 

Programme’ with an outlay of over Rs. 1750 crore. 

 For transparent selection of talented sportspersons, a ‘Sports Talent Search 

Portal’ has been started. 

 A scheme has been launched to provide stipend of Rs. 6 lakh per annum to 

one thousand talented sportspersons. 

 Honourable Members, the cultural heritage of our country is a part of our 

identity and provides the foundation for ‘Ek Bharat- Shreshtra Bharat’. 

 It is a matter of pride for us that recently Kumbh Mela was included in the 

list of ‘Intangible Cultural Heritage of Humanity’. Last year, UNESCO has 

accorded Ahmedabad the status of India’s first ‘Heritage City’. Chennai, on 

account of its glorious tradition of music, has been included in the list of Creative 

Cities by UNESCO. 

 It is my Government’s continuous endeavor to preserve and protect our 

historical heritage through programmes such as ‘Swadesh Darshan’ and ‘Amrut 

Yojana’. 
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 Honourable Members, our Space Programme contributes immensely in 

providing right information in a timely manner to farmers, fishermen, students, 

scientists, thus contributing to the development of the country. Towards this end, 

India’s ambitious space programme is accomplishing new heights in promoting 

national development and in furthering regional and international cooperation. 

 For the first time in the world, 104 Satellites were launched successfully at 

one go by ISRO. 

 In June 2017, the first developmental flight of India’s GSLV MK-III was 

successfully launched which marked an important step in taking forward the 

launch capability of the country. 

 Last year on 5th May, ISRO launched the South Asian Satellite which 

demonstrated India’s commitment towards sharing benefits of its technical 

capabilities with neighbouring countries. 

 This year on 12th January, ISRO made the country proud by successfully 

launching the PSLV-C40. On this day, ISRO also scored a century of satellites 

launched. 

 Honourable Members, in this modern era of digital connectivity, my 

Government is continuously working towards ensuring that our countrymen and 

future generations are able to harness the power of digital technology. The Digital 

India Mission is proving to be a milestone in providing due recognition and in 

securing the rights of the poor and deprived. 

 My Government is implementing the largest Digital Literacy Programme of 

the world under the ‘Pradhan Mantri Gramin Digital Saksharata Abhiyan’. So far, 

one crore people have been made digitally literate. 

 ‘BHIM App’ is playing a major role in promoting digital transactions. The 

recently launched ‘Umang App’ has made more than 100 public services available 

on mobile phones. 

 ‘Aadhar’ has helped in securing the rights of the poor by eliminating 

middlemen. At present, Digital Payments are being carried out in more than 400 
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schemes of the Government. As a result, it has become possible to provide 

Government benefits to the genuine beneficiaries. Till now, more than Rs. 57 

thousand crore have been prevented from going into the wrong hands. 

 As a result of commendable efforts in the field of electronic manufacturing, 

the number of mobile companies in the country have gone up from a mere 2 in 

2014 to 113. This has helped in providing new employment opportunities to our 

youth in small towns of the country. 

 Honourable Members, digital and physical connectivity play a big role in 

country’s balanced development. My Government is striving towards enhancing 

connectivity and is equipping the transport sector to meet the challenges of the 21st 

century. Modern transport arrangements are being developed in a manner that 

different modes complement each other. 

 Railways remain the main mode of transport even today and that is why 

investment in Railways for capacity development and modernization is being 

enhanced continuously. My Government is committed to the construction of world 

class Railways. Work on Mumbai-Ahmedabad High speed bullet train has 

commenced. 

 My Government has formulated a new Metro Rail Policy which lays 

emphasis on ‘last mile connectivity’. Presently, Metro work is in progress in 11 

cities of the country. 

 Recently, my Government has approved an ambitious programme for 

development of highways namely ‘Bharatmala’. A provision of Rs. 5 lakh 35 

thousand crore has been made for this. Under this project, in order to enhance 

National Corridor Efficiency, about 53 thousand km. of National Highways have 

been identified. 

 Under ‘Jalmarg Vikas Pariyojana’, major projects on Ganga river have 

started in Varanasi, Sahibganj, Farakka and Haldia. 
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 Under the ‘Sagarmala programme’, works on Special Economic Zone in 

Jawaharlal Nehru Port Trust and ‘Smart Port Industrial Cities’ in Paradip and 

Deen Dayal Port Trust have been taken up. 

 To provide air connectivity to smaller cities and to enable the lower middle 

class, middle class and young people to fly, “Ude Desh ka Aam Nagrik” or 

‘UDAN’ scheme has been launched. While only 76 airports of the country were 

connected with commercial flights since Independence, under the aegis of 

‘UDAN’, work has been initiated to connect 56 airports and 31 helipads in a short 

span of 15 months. So far, flights have commenced from 16 such airports. 

 Along with improving connectivity, these schemes are also generating new 

employment opportunities. 

 Honourable Members, for the first time, increase in Power generation 

capacity in the country has exceeded the target. Today, India has become a net 

exporter of power. 

 My Government has ensured power availability to States at cheap rates by 

completing work on the ‘One Nation, One Grid’. Schemes worth Rs. 1.5 lakh 

crore have been implemented to strengthen the power distribution network in all 

villages and towns of the country. The work of electrifying 18 thousand villages is 

also nearing completion. 

 As of now, more than 28 crore LED bulbs have been distributed under 

‘UJALA scheme’ and the private sector has also sold over 50 crore LED bulbs. 

This has resulted in an annual saving of over Rs. 40 thousand crore in the 

electricity bills for poor and middle class. In addition to conserving the 

environment, this has also resulted in an annual saving of 10 thousand crore units 

of electricity to the nation. 

 Mission to save electricity and efforts to increase electricity production are 

moving hand in hand. In last three years, solar energy generation has increased by 

seven times. 
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 With Indian efforts, the International Solar Alliance has now become a 

legal entity. Its headquarter has been set up in India. 

 Honourable Members, with the objective of taking the benefits of 

development to every part of the country, my Government is working with 

sensitivity towards achieving the hopes and aspirations of the people of North-

East. 

 To accelerate the pace of development of this area, North East Special 

Infrastructure Development Scheme has been sanctioned recently, with 100 

percent central assistance. Under this scheme, projects relating to drinking water 

supply, energy, education and health will be completed. 

 To strengthen electricity transmission and distribution network in the North 

Eastern States, Government has sanctioned schemes worth Rs. 10 thousand crore 

in the last three years.  

 In Mizoram, a Hydro Electric Power Project constructed at a cost of Rs. 

913 crore has been dedicated to the nation recently. 

 My Government is also striving to enhance road connectivity in the North-

East. 

 Work on Agartala-Akhaura rail-link which will connect India and 

Bangladesh is progressing rapidly. 

 Shillong –Tura road project was dedicated to the people last year in 

December. This road will improve connectivity in the entire North-East region. 

 Last year, the longest river-bridge of the country- Dhola-Sadiyaa- was also 

dedicated to the nation. This bridge has reduced distance between Assam and 

Arunachal Pradesh by 165 kilometers. 

 My Government has also decided to develop the Barak River as National 

Waterway-16. 

 Honourable Members, due to regular efforts of the Central and State 

Governments, there has been a significant improvement in internal security of the 

country. The North East has also witnessed an improvement in the security 
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situation. There has been a reduction in incidents of Naxal-Maoist violence. For 

this, the enlightened citizens of the region, our military, paramilitary and police 

forces deserve to be congratulated. We commend all our security personnel and 

pay heartfelt tribute to the martyrs. 

 Terrorist violence in the interiors of Jammu & Kashmir is directly related to 

cross-border infiltration. With better coordination, our Army, Para-Military Forces 

and Jammu-Kashmir Police are giving a befitting response to the perpetrators. 

 My Government has kept open the path of dialogue with those who wish to 

shun violence and join the main stream, while reposing faith in the Constitution of 

India. In the past three years, maximum number of youth influenced by the Naxal-

Maoist ideology, have surrendered and joined the main stream. 

 My Government has also recently sanctioned a scheme of more than Rs. 18 

thousand crore for the modernization of Police Forces. 

 The policy related to Strategic Partnership in Defence Manufacturing sector 

has also been given a final shape. This will encourage maximum participation of 

private sector in the manufacture of major defence platforms and equipment and 

would provide a fillip to employment generation. 

 My Government has fulfilled its commitment of ‘One Rank One Pension’ 

and disbursed arrears of more than Rs. 10 thousand crore to over 20 lakh retired 

armed forces personnel. 

 Honourable Members, service to humanity is an integral part of India’s 

cultural heritage. Because of these values, India has always remained the First 

Responder in times of crises, such as the earthquake in Nepal, flood calamity in 

Sri Lanka and drinking water crisis in Maldives. 

 Today, all Indians residing in any corner of the world are confident that in 

case of a crisis, their Government will provide them with a safe passage to the 

country. More than 90 thousand Indians stranded abroad have been safely brought 

back since 2014. 
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 Due to the successful diplomatic efforts of my Government, there has been 

a new found respect for India. As a result, India has been able to secure 

representation in the International Tribunal for the Law of the Sea, International 

Maritime Organization and Economic and Social Council. In a keenly contested 

election to the International Court of Justice, India emerged victorious. 

 Subsequent to inclusion in the Missile Technology Control Regime last 

year, India has been inducted as a member in the Wassenar Arrangement and 

Australia Group this year. This success has come after a long wait and with 

prolonged efforts and is an important achievement of my Government. 

 The commencement of operations at Chabahar Port is a historic event. First 

shipment of wheat has been sent to Afghanistan through this Port. An Air-corridor 

between India and Afghanistan has been made operational this year and shipment 

of freight has started. 

 Ties with Indian Diaspora are being progressively strengthened. On 9th 

January this year, on the occasion of ‘Parvasi Bhartiya Divas’, a Conference of 

Parliamentarians of Indian origin was organized for the first time in which elected 

representatives from 24 countries participated. 

 The Ministry of External Affairs, in collaboration with Department of 

Posts, has embarked upon a comprehensive programme for expansion of Passport 

services in the country. Under this programme, establishment of 251 Passport 

Service Kendras has been announced, of which 60 centres have started 

functioning. 

 Honourable Members, to consolidate the foundation of development in 

the country, my Government has taken up the strengthening of financial 

institutions on priority. 

 As a result of this, India’s growth rate remained impressive despite global 

economic slow-down. During the first quarter of 2016-17, the economy witnessed 

a temporary slowdown in GDP growth. The second quarter of 2017-18, however, 

has seen a reversal of this trend. In the last 3 and a half years, the rate of inflation 
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as well as Government’s fiscal and current account deficits have, on an average, 

shown a decline. 

 In 2017, Foreign Exchange Reserves have risen to a level of more than US 

dollar 410 billion. Appropriate policies adopted by my Government have 

contributed to an increase in Foreign Direct Investment from US Dollar 36 billion 

to US Dollar 60 billion during the last three years. 

 Honourable Members, with a view to resolving the problems of citizens, 

my Government has accorded priority to simplification of procedures. In the last 

three years, 1428 obsolete laws have been repealed and this is a continuous 

process. 

 Working towards achieving robust and inclusive development, my 

Government is striving to institutionalize honesty and develop transparent systems 

in the country. 

 To achieve economic integration of the country, my Government has 

introduced GST which is the biggest tax-reform since Independence. My 

Government has also constituted the National Anti-profiteering Authority so that 

benefits of lower prices of goods and services are passed on to the consumers. 

 My Government is also committed to revitalizing the banking system and 

to make it transparent. It has been decided to re-capitalise the public sector banks 

by infusing more than Rs. 2 lakh crore of capital in them. 

 Our fight against corruption continues. Towards this end, registration of 

about 3 lakh 50 thousand dubious companies has been cancelled in the last one 

year. 

 To bring transparency in government procurement and to provide 

opportunity to maximum number of entrepreneurs, a new system - Government E-

market place has been created by the name of GeM. With the help of GeM portal, 

even the smallest of entrepreneurs are now capable of selling their products to 

Government. 
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 To give preference to Make in India in public procurement, a new policy 

has been formulated. This policy promotes domestic manufacturing and services 

which in turn would create new opportunities for employment. 

 The Central Government is working together with States for creating a 

favourable business environment. 

 As a result of these efforts of my Government, India has moved up from 

142nd to 100th rank in the Ease of Doing Business ranking of the World Bank. This 

has improved the credibility of the country in the global market. 

 Honourable Members, the effort of my Government is to achieve welfare 

of the people through public participation. My Government is taking feedback by 

communicating with the youth, women, farmers, entrepreneurs, students, workers 

and also from the people of civil society. Their suggestions are being incorporated 

in the policies and decisions of the Government. 

 Honourable Members, citizens alive to the state of governance in the 

country are concerned about the frequent elections in one part of the country or 

another, which adversely impact the economy and development. Frequent 

elections not only impose a huge burden on human resources but also impede the 

development process due to the promulgation of the model code of conduct. 

Therefore, a sustained debate is required on the subject of simultaneous elections 

and all political parties need to arrive at a consensus on this issue. 

 Honourable Members, Nation building is a continuous process in which 

each citizen of the country has a role to play. It is our responsibility to exhibit 

exemplary conduct before the nation. The completion of time bound goals towards 

Nation Building is our collective responsibility. 

 Attaining these goals by 2022, when the Nation celebrates the 75th year of 

Independence, would not only fulfil the dream of our freedom fighters and 

founding fathers but also strengthen the foundation of New India. 

 Dream of a New India does not belong to one political party or 

organization. It is an embodiment of the aspirations and expectations of 1 hundred 
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30 crore countrymen. To fulfil this dream, we all have to work together with 

complete dedication. 

 Come, let us all work towards achieving the ideals of equality and fraternity 

enshrined in our Constitution. Let us move ahead together in one direction with 

full commitment and energy towards creating a glorious India. 

 

Jai Hind! 
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12 22 hrs 

PAPERS LAID ON THE TABLE 

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS 

(SHRI ARUN JAITLEY): I beg to lay on the Table a copy (Hindi and English 

versions) of the Economic Survey 2017-18 (Volume 1 and Volume 2).  

[Placed in Library, See No. LT 8676/16/18] 

HON. SPEAKER: The House stands adjourned to meet on Thursday, 1st February, 

2018 at 11 a.m.  

12 23 hrs  

The Lok Sabha then adjourned till Eleven of the Clock on Thursday, February 01, 
2018/Magha 12, 1939 (Saka). 
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